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SHRI MS GURUPADASWAMY
Madam, 1t 1s a serious matter Let the
Government consider 1t seriously

e G T St 33 ¥ 98 W
o= W AR foen

ANNOUNCEMENT RE: EXTENSION
OF SESSION

THE DEPUTY CHAIRMAN 1 have
to inform the Members that the Business
Advisory Committee at its meeting held
today, the 10th January, 1991, recom-
mended that the current Session of the
Rajya Sabha be further extended by one
day and the House should accordingly sit
on Fnday, the 11th January, 1991, m
order to complete Government Legsla-
tive and other Business

The Committee also recommended
that the House should sit late and may
skip lunch hour dunng these two days

SHORT DURATION DISCUSSION
ON PRICE SITUATION IN THE COUN-
TRY—Contd

*SHRI SARADA MOHANTY (Ons-
sa) Madam Deputy-Chairman, I thank
you for giving me the opportumity to
speak on the Short Duration discussion
on the pnce situation m the Country

Madam, ours 15 an agncultural coun-
try Majonity of the populatton of our
country hve in rural areas Unfortunately
most of the people of our country hve
below poverty line The poor people,
hving in urban areas maintain their
livelithood as swegpers and vendors,
whereas the poot
people in rurd\areas are mostly landless

agricultural Tabourers These unfortunate '

people do not nurture any high ambition
of living i palatial buildings, They even
do not dream of the luxury of five-star
hotels They only confine their wants to
the basic necessities of life like food,
clothmg and shelter They want the
government to provide their children
with the muimmum facilities of health and
education

Madam Deputy-Chairman, the present

.Enghsh translation of the Ongmal spcech m
Onya,



61 Short duranon

price situation in the country 1s such that
it has severely affected the poor i our
society. Now 1t has become very difficult
on the part of a poor man to provide rice
and wheat to his family members Today
onion and salt are beng sold for Rs 10/-,
and Rs 2/- per kg.respectively in the
market It 1s really disappointing to read
from today’s newspaper that government
18 now contemplating to increase further
the 'pnce of nce and wheat which are
available m ration shops. The pnces of
cloth matenals are also not encouraging

A cotton dhott or a saree 1s not available
in market for less than Rs 50/- It has
become very difficult on the part of a
poor man to provide new dresses to his
children on festive occasions The people,
working in government and non-govern-
ment offices get dearness allowances to
meet the problem of prnice-nse But the
farmer 1s the worst sufferer The farmer
does not get proper price for his pro-
ducts The price-nise has also affected-the
muddle-class people. The prices of build-
mng-matenials have also increased consid-
erably A piece of bnck 1s now sold for
Rs. 1.20/- The pnces of bamboo, straw,
wood have also gone up

Madam Deputy-Chairman, the fore-
most reason of the nse 1n prices of the
essential commodities 1s the wrong policy
of the government. The wrong policies of
the government unfortunately safeguard
the interest of the businessman The
businessman who act as middle men bet-
ween the producers and consumers ex-
ploit both of them

Madam, before Goncluding I would like
to give two suggestions % the govern-
ment in order to control the price-nise.
Firstly, the public dmtribution system
should be further streamlined. Secondly,
the governmept should purchase di
the essential cemmodities hke rice,
wheat, oilsbet], omon from the farmers
and distnbute to the consumers through
pwblic distribution system.

Thank vou

SHRI S.B. CHAVAN (Maharashtra)
Madam Deputy Chairman, first [ would
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like to know who the Mimster 1s who 1s
going to reply to this debate

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE AND DEPU-
TY MINISTER IN THE MINISTRY OF
INDUSTRY (SHRI DIGVIJAY
SINGH) The Mumster of Finance, Shn
Yashwant Sinha, will reply I am noting
down on his behalf

FER: @9 SRR e Bt @ e
M gR T A, R ok s @ M

SHRI DIGVIJAY SINGH: Shn Yash-
want Sinha has gone to the Lok Sabha

SHRI SB CHAVAN: This very im-
portant 1ssue of pnce nse has been en-
gaging the attention of everyone...

THE DEPUTY CHAIRMAN: He 1
also from Finance

SHRI.S B CHAVAN-" Oh, I am sorry,
I did not know that. In fact, we have not
been able to quite understand as to why
it 1s that price nse does not get the
prionty 1t deserves in the items of agenda
which are being discussed almost for the
last four days. We have been waiting for
this discussion. Anyway, I would hike to
begin by saymg no one Mimstry can
possibly deal with this subject because
there are a large number of administra-
tive Mimistries who take policy decisions
and the effect of the same is bound to be
reflected 1n price nse The Railway
Ministry 1s therg, the Petroleum Ministry
15 there, the Finance Ministry 15 there.
That 1s why there has to be a joint effort
and you have to reply on behalf of
evervbody, especially the Civil Supphes
Ministry which 1s supposed to be the
podal Ministry so far as prnice rise is
concerned.

R e aonbs fufret O wi ¥

SHRI S B. CHAVAN: In a way 1t is
goad It 15 good that the Finance Minster
has taken the responsibility becanse he
will be having the information from all
the admimistrative Mimistnes. We have to
understand two basic things so far as
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[Shn S B Chavan|
price rise 15 concerned Furst of all, there
IS o point in running away from the fact
that for the last one year—without cast-
ing any aspersions on anybody let us take
a very dispassionate view and try to find
out—the kind of damage which has been
done to the Indian economy 1s something
which very few of us even now reahse
This 15 the greatest damage that any
Government could have possibly done to
the economy An independent organisa-
tion has gone imto the question of credit
rating and unfortunately India happens to
be very much down the ladder And that
18 why you have to find out, without
blaming any Government, as an Indian
nation we have to find out, as to what
exactly has happened to our economy [s
it the Government policy which 1s re-
sponsible? Is 1t the production which 1s
responsible? If you say production, we
have an unprecedented production And
this 1s the third consecutive year when we
have a very good agricultural production
The general phenomenon that we find 1s
normally after a lean season there 1s
always a fall in prices But this 1s the first
year where we find that i spite of the
best agnicultural season, this phenomenon
1s not to be found On the contrary, the
prices are on the increase, instead of
coming down they are increasing So we
have to find out what exactly 1s the
mystery (interruption) It 1s not a fact
You may be having your own prejudices
about certain matters I would not like to
go into that But this 1s the first ttme that
we find that after a lean season instead of
coming down, the prices are increasing
There 1s, therefore, some drastic change
called for Economusts have been persis
tently teling the Government that there
has been a structural imbalance n the
economy And, Madam, we have to col-
lect the same My colleague, Mr Salve,
was the Chairman of the Finance Com-
mission and they have given a Report
and also given a time-table within which
we have to mmplement the recommenda-
tions which they have made The
Government has accepted the, recommeén-
dations of the Fiance Commussion. But
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in the very first year we find that the
direction has been reversed Instead of
trying to correct the imbalance in the
economy, we find, they are trying to go
the other way about I am sure—if I were
o0 make a statement I will say this—that
this 15 going to be a year mn which we will
have the highest deficit That 1s one
thing Then, for the first time m the
decade, we will have more than twelve
per cent inflation You have to take both
these into account and also the credit
rating of our country Added to these 1s
the o1l crisis that we are going to face If
there 1s going to be a confrontation or
conflict, God forbid, after the 15th of this
month, then, of course, the price of oil
which 1s being quoted n the international
market can vary between sixty dollars per
barrel and a hundred dollars per barrel
and 1f 1t goes to a hundred dollers per
barrel, then we can very well understand
what 1s going to be the state of the
economy which this nation will have to
face That 1s why I say that we will have
to take early action and prepare a plan of
action as to what we propose to do Half
of the war has commenced 1n that area
If afterwards you think of preparing a
plan of action, then 1t will be very much
delayed and that 1s why 1t 1s absolutely
necessary for preparing the plan of action
and the nation 1s defimitely within its right
to seek to know from the Government as
to what exactly the plan of action 1s
which they have prepared If there is any
situation of this nature, God forbid, we
must know how we are going to face that
situation But, before that: I would like
to understand one thing from the
Government There 1s, as I said 1n the
beginning, the unprecedented deficit Un-
fortunately, the Finance Minister 1s not
here now In fact, I wanted to corréct the
statement that he made the other day I
am not able to understand the defiat at
thfferent intervals within the course of
the year which has been quoted He
quoted the figures and mentioned what
the position was in November, 1989 and
what the position was in November,
1990. I do not understand this at all
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These are the fluctuations within the
course of the year and, ultimately, at the
end of the year only you would exactly
know whether you are going to face a
deficit or a surplus. At the end of the
year, we are able to get the break-down
of the expenditure and also of receipts
and then we can definitely say how much
is going to be the deficit. He made a
statement that 1t was Rs. 13,080 crores in
November, 1989. I am not interested 1n
finding out from the Governmept
whether it is Rs, 13,080 crores or Rs.
13,000 crores. You have to tell me at the
end of the year. I am saying this because
there are certain things for which you
have not made any provision and which,
in fact, you will have to pay. First of all,

I would like to know—though I tried my

level best, I could not get the exact

figure—the total amount which is payble

to the co-operative banks and the State

Governments. To the nationalised banks

a hundred per cent is to be paid on

behalf of the Government of India—fifty

per cent is to be paid by the State

Governments and fifty per cent is to be

paid by the Government of India and a
hundred per cent is going to be advanced

on bahalf of the Reserve Bank of India.

What is the total quantum? That is what

I am interested in finding out. He has not-
been able to reply to that; he could not

reply to that on that day. I can very well

understand his difficulty. He would not

like to give the figure. But, ultimately, at

the end of the year, this will get reflected
in the Budget. You cannot escape that
responsibility, That 1s why this becomes
necessary.

" There was a news item which, in fact,

is highly disturbing, but which we have
not been able to understand. And that is,
that about some of the banks which were
categorized as ‘reds’ by the Reserve Bank
you now seem to have taken the decision
that these banks are going to continue. It
presupposes that the mismanagement that
they had indulged 1in you are prepared to
make good. What 1s the total amount?
This will add to the figure, unless the
Reserve Bank were to pay out of its own
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coffers. I don’t think such a thing is
there. The Reserve Bank report is abso-
lutely clear. They said that they have to
be merged with dther good banks. Last
night I have heard mysdf in the discus-
sion on banking. I do not want to say
anything at this stage. But certainly this 1s
a figure which in fact is important from
the point of view of finding out as to how
much deficit is going to be. Whether your
deficit is going to increasé or not i a
point on which certainly we would like to
have the information.

Madam, the third point, about which I
have in fact my own doubt is this. I
suspect or I have a feeling of that
nature—] do not have anything to sub-
stantiate~that the National Front Govern-
mept headed by Mr. V. P. Singh m
collusion with the BJP diverted the atten-
tion of the common man from the real
basic economic issues to the emotional
issues. The whole concentration is on
emotional issues and the basic economic
issue is the price rise. Even about omions,
1 was surprised that in Bombay which is
very easily approachable from the onion-
growing areas—Nasik is the area, Poona
area is nearby; but in spite of that the
price of onions in Bombay markets is
about Rs, 20-22 per kilo. If that be the
situation, there is something basically
wrong, how the whole thing started. You
have taken the responsibility just a month
back. And I cannot hold you responsible.
It was your predecessors who mn fact
levied taxes right and left, without con-
sidering as to how 1t is gong to have a
cascading effect. All indirect taxes have
l passed on to the cousumer. Railway
ﬁelght has been increased. The entire
tesponsibility will have to be taken by
that Government. They started the whole
thing. Now the prices have gone to such
an extent. Your responsibiity will come
when 1t’js the question of oil prices and
how you propose to deal with the prob-
lem. I do not know whether I should
mention 1t or not, but Mr. Gurupadas-
wamy knows very well that I have béen
for the last six months requesting him,
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when he was the Petroleum Mimister
since you are gomg to tace the situation
you have to prepare yourself There are
alternative sources of energy available
Plenty of solar energy 1s available We
have been expernimenting with 1t for the
last 25 years, but nothing seems to have
come out On a commercial basis we are
not able to exploit this real resource
which 1s available to us No country 1s
having that much of sunlhight or sunshine
as we have in India But unfortunately
for us, the solar energy 1s still a matter
more of decoration rather than of every-
day utiity Why can’t we put all the
scientists? Let them talk together, try to
find a solution and utilize this energy for
this purpose We have been quoting
Brazl They have been using Methanol
They have been using other bye-products
of molasses Is it not time that we also
think 1n those terms? What 1s the gap?
The gap 1s just one-third Our total pro-
duction 1s 38 milhon tonnes Our gap 1s
18-19 mullion tonnes

That 1s the position—18 million tonnes
My fnend has said correctly that our
productivity 1s the lowest i the world,
just 3-5 per cent of the resources, while
of others 1t 1s ranging from 5 to 10 per
cent They have been extracting ol If
there 1s a necessity of mmporting some
Jmodern machinery, rather than importing
vil we should concentrate on getting
machmery and exploit o1l which s avail-
able with us-~. and find a permanent
solution to the problem But, instead of
domng that, we are just tinkering with the
problem and not doing the real work We
have plenty of oil, but unfortunately for
us, we are not able to extract that oil,
and we are now facing the o1l cnisis That
18 the situation in which we are now So,
this 1s an area where the research and
development comes and for the last six
months 1 have been requesting the Re-
search and Development Agency to
please let me know what work you have
done over the last 25 years and what 1s
the contribution that you are going to
make for an alternate source of energy I
do not find anything of that nature

Another disturbing news items which I
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read yesterday was about the financial
emergency which they have talked about
I do not know how far 1t 1s true It 15 for
the Government to tell us how far this
news item 1s correct that on the nsistence
of the International Monetary Fund you
are levying the taxes which has to be up
to Rs 5,000 crores or Rs 6,000 crores,
that 1s how 1t has been reported Now
they say that you will have to increase
your administered price of coal, steel,
and even the foodgrain items also on the
procurement price and the consumption
price This 1s how 1t has been reported
that the IMF is now sisting that this
increases your subsidy So, in order to
cut down the subsidy, you have to pass
on this to the consumers If the IMF 1s
gomg to decide what pohtical decisions
the Government has to take, then, of
cqurse, we have lost the independence of
taking the judgment ourselves And that
1s why the much more disturbing feature
1s about the financial emergency which I
have read in the papers I do not know
anything myself That 1s why we are
interested to find out If the Finance
Minister 1s going to reply, 1n fact, I will
be interested to find out from the
Government as to how far this news item
1s correct

SHRI DIGVIJAY SINGH As far as
the Government 1s concerned, IMF has
nothing to do with the decisions which we
are taking And I am agamn assuring on
behalf of the Government that the IMF 1s
not gomng to dictate the terms on which
we are taking the loan

SHRI S B CHAVAN Very good In
fact, I am very happy that the hon
Mimster could allay the fears, and he has
convincingly put before us that they are
not gomng to be dictated by the IMF
Might be that you do on your own
behalf, and the IMF 1s also dictating on
the same lines, and both the things coin-
cide Such a thing should not happen
That 15 the only thing T want to say But
you have not replied on financal
emergency On financial emergency, you
will have to say as to what exactly 1s the
position
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About the o1l crisis, Madam, 1 have
stated what my position 1s In fact, there
are a number of other areas which they
will have to consider on a long-term
basis I would not like to dilate on that I
deal with one or two things, and I am
done And about the Public Distribution
System, Mr Chaturanan Mishra was
pleased to state that some more items
need to be increased in the Public Dis-
tribution System In fact, we have been
paymg food and fertihzer subsidy of
which the fertihzer subsidy does not
reach the farmer. It 1s the manufacturer
who, 1n fact, 1s enjoying the benefit for
the last so many years Whether you
would like to continue the same subsidy
or not 1s a matter for the Government to
take a decision And the Government
may hke to discuss with all the State
Governments concerned on food subsidy
and whether they would like to confine
the Public Distnbution System to the
vulnerable sections or they would ke to
continue the same kind of publhic distnbu-
tion system that we have today A large
number of people do not want to take a
number of items from the Public distnbu-
tion system. (Tune bell) Just two minutes,
Madam, and I am done

This 1s one area which needs a drastic
change 1n the public distnbution system
and that 1s why you have to consider all
aspects of the question and discuss with
the State Governments.

Another 1ssue which Government has
to understand 1s, food has been subsidised
with a view to help tribals According to
my information, tnbals are not interested
in wheat or rice, they are interested in
coarse grains We do not have stocks of
coarse grains and we can’t provide coarse
grams that the tnbals require, while sub-
sidy on food in the name of tmbals 1s
bemng distnbuted To whom? Of course,
the Department should be in a position
to tell us as to where 1t goes Most of 1t
goes mto black market So, the advan-
tage of the subsidy 1s not gomng to poorer
sections

Eat thing, and I have done That 15
anemt deficit Snaogiag about which we
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are very particular, Government has been
taking some measures but in that you will
find that element of inflationary pressure
is there While Government has to take
care of the selected items, 1t has to raise
resources, there 15 no escape from it
Unless the Government raises resources,
there 1s hardly any possibility of reducing
the defiit and going ahead with your
Plans Eighth Five-Year Plan 1s still to be
finalised and with the pnce nse, if the
resource position remans the same as i
case of Seventh Plan, then you are gomg
to require a tremendous amount of
money which 1s still not available with the
Government And that 1s why it becomes
necessary that you have to have addition-
al resources so that you do not present a
very huge deficit to the nation Reduce
the deficit financing to the extent 1t 1s
possible While doing that, care has to be
taken to see that 1t does not add to the
inflationary pressure and it does not ad-
versely affect the living conditions of the
poor and the muddle-classes In fact, 1t 1s
the poor and the mddie-class which have
been hard hit Nowadays, there 1s no-
thing that the people talk about, except
this 1ssue The cascading effect 1s of such
a nature that almost for everything, with
no rhyme or reason, pnces have m-
creased and there is hardly any justifica-
tion for nise 1 prices, except perhaps the
nse mn transport cost And that 1s why,
everybody can possibly turn round and
say that because of increase 1n cost, there
1s hardly anything that we can do in the
matter The Government can possibly
consider this aspect of the question so

that inflationary pressure should not -
crease At the same time the objective of
the Government in raising the resources
could also be fulfilled and a middle way
could be found so that the obsective of
the Government could be fully served.

These are the few observations 1
wanted to make I thank you for gving
me ttime Thank you
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?ﬁt?mmu@(hﬁﬁmwm

n

[3rawreay (sht wresy womlt sreveeR)
ey g )

A 3@ 7% QN Wl 6 S e & e
AW AR TR T A AN - W e W
am ¥ 3 ¥ v wEw AR Y de W™
e e FW fw A om AR { AR I
o T W 39 W W A R
14 VR ¥ WY W o w=W? (wEum)

it qual wgo: A7 T A2

st o T 1988-89 ¥ W W
L {

oft TRt wegror: W@ R wT W] oan
L))

oftmft o W A9 9 WEor # e
rdmy  (wram)

Ph e 11 T W ok ¥
R | (o)

vt qum wrow: wea, § o e
e {1 A wm At b A awh A
T ) W AN A IY W I IR W
afedrm 1 A o wen W g



75 Short duration

SHRI ASHIS SEN (West Bengal) It
1s not desirable. If somebody has been
given a chance to speak, why should you
disturb? (Interruption) This 1s the culture

of the Congrss party

SHRI SS AHLUWALIA (Bihar)
Which culture do you belong to? (Inter-
ruptions) Are you custodian of the

Indian culture?

SHRI ASHIS SEN I belong to the
culture where we do not disturb others
(Interruptions) Why should you disturb
others? (Interruptions)

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
You should not respond You should
address the Chair Please address the
Chair

Just listen
please go ahead

sfefl g =g Wiy, 37 A fawarR
BT YA T G g e W
e g1 T TR e 9 B S e W
e Q g A T Tt IER AN P
sl

FAM W APA: I TN F TE @
@ (sEEEm) |

sl guwr W IyEwaw S, osnd
FE ¥ e den e ¥, 3 s 2 T ¥
W RE QY AN e W oo @

# 1988-89 ¥ el W I g1 Fa TP
A N TR T A qE T W
IH H Yer 11 fifems = w ™ e |
7® § we T8 § B PR w82 TR s
& W T 0| w9 o g R RR
5 ¥4 5 TR W 7F @ ® W ft S ¥
AN F W AR (Smme) | Y S
N 98 a2 ) ¥ I Wl SfRd ¥
PRI FI R TER o @ § 3R
NI N IR TR TR A
s o & 7h wER T @ ¥ A g
e § B IR A i ol ¥ A ww A i
Rl 3D wh-vew ¥ Rars § = oW
g ¥ Y el el id-maen & WA

(Interruptions).  You
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QA ¥ R A i @l X A A FEw Tl
fr oM W A A4 oEEn W 99 T &
TG ® T, I B AN ¥ W W+
T AR R TER (TmErR) | S
Y OEH T, ¥ B Ak 5 H 9 W
Tt g1 v e W ) wwR o @ B W
7 ¥ FEd ® B o W ord =y R ®
fiet ¥ . (zmEEE)

Farh v aRE: WWER § @ 9 W
e AR (TEEA) |

st T ¥ d "W g A T

DR NAGEN SAIKIA (Assam) It
should be expunged from the record of
the House

SHRIMATI KAMLA SINHA It 1s
hitting below the belt It should be ex-
punged

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
There 1s nothing unparliamentary

SHRIMATI KAMLA SINHA This 1s
highly objectionable  (Interruptions)
WA A T =@

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR) It

1s not unparhamentary . (Interrup-
nons) You please continue (interrup-
twons) They have a nght  (Interrup-
aons)

A WR e § '@ fed )

sfreeht o = # 9w e d 4} W
wH g g A Y g T W ¥ W
e ¥ oo W @ § 3R I v W
w® W ool deemee A W R ¥ T .
3R T §9 29 R ot wwrR ¥ 9w
& AW et F am ¥ W s ofe
@ IW T Fig kA W e T ¥ e
daeee ¥ N TN oM, wa B B oA
N F TER W I @ AwS wn R
i O TR 8 TR W P W A
T Ao W % o e @ fifiga
i wpren fieh sk WR WY W oRa-dRR
e Y 3R 10 A ¥ we B A
fvrra e R < # g ok 3R @2 P
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AT F AR R R AN ¢
¥ w% ar qa R Fren T & WU Ay
T s o v #1 & quw awd g B o
FH 10 TR ¥ W & T8 S g R
F gt A e A o ¥ R W
o 1 T ) T SR I T EAd
T g W g swon o F temd @ I
! AW R AW AN T Few A 3 T4
T AR T AW H A i A8 gen 5|
10 78 T AT W WA A I A W
TR T WV F W e W g e ok
11 78R ¥ 9% 5@ 99 wW QP R @
Y F AR A R I e B T R O
A | o T T W aEa € 36 R
I # TWHER I | T TER & R R
g & 6 7 @ 4 fiflea a1d e @ I
TR ¢ . (TEEm) |

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)

How much time will you take? Your time
18 over

sivrlt g wow: & o fime ol e
#  =EuR T g @ 3 e fee dept)
3 EeH T B w=ie I Ry fwa
R

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)-
You must restrict (Interruptions)
Mrs. Swaraj, they have a nght of inter-
ruption. You know 1t

SHRIMATI SUSHMA SWARAJ But
not hike this

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
You cannot take away therr nght You
say whatever you like but fimsh 1t in five
munutes Unless 1t 1s unparhamentary, I
cannot obstruct 1t

sl g woo: X A s W g R
At NPT RIWETRSY
™ T wE TEd g § R T TN w
W & fF 9% @R @ Fewa # frch o
FfomEe # 9@ f T R I [ T
v womd %1 7% fw ga 9 dufedt & W
T @ ¥ qEeT § 7@ e F ee-Te
A ¥ ol frder ¥ R A 78 o T w2
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T qE A W W 3R k-
v fauwa § fret ¥, 3u% M F X wE
@ ok 3 ywl & a WA W T B
i i ok Wi A o) R AR §, W
WA TER AR F A TA @ R Q5 F
T WK AR U W o oF A
oy e F w T W A
i, T AR wm ¥ v A ded
FEH R TEFR I AT AR
- T dER R I L, e @
T ¢ 5 o W o e w2 | A e
I T TeEty g T e i g
A A T, W R B = A I
F ¥ 5 ot R A1 IRA T 9K YR F
W, 78 SR o 43 ¥ A R ok SR o
R T Im ARt a R4
9E W T Al 3R fe R wme
[ I9F 4-5 B a8 A w91 R

“Controlling and reducing pnces of
essential items and cutting down
wasteful and ostentatious expendi-
ture would receive the topmost
prionity, and we would devote the
next few weeks 1n devising ways and
means to achieve the goal of con-
troling and reducing the prices ”

woea, ¥ ek waw { faw o o ¥ 3w
Tt FIW R A, A
T A gH R RR AP A A I
AT IR AN, A =
F ¥ 3, A R fefe F0 & A3
ek W ¥ 3w frand T 2 sk ek
® dem # i o fem W W I W
et 2 7 & A fore s < = Son i
2 o ? it 3R W = SR SR OeE
% g WF 1340 T TN V Afew =1 T
R R A L

sht R fiy: ST woea, § frd
WA A R N I A R A A
% e 7B RAl F s | wR # v W
wHT Fe W W e A At Py a0k A g
g & ;W ww ww own oK
..(O)... ) v R e
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[ Rfew féy)
S A W AR e ¥ | 9 o & s sk srehwites ¥ At @
. (wTEa).. T AR AR ITHE,
TR, WA R TR R R ody 3w
SHRI CHIMANBHAI  MEHTA
(Gujarat): The price-rise is SRR IR LR R R

unprecedented.
SHRI DIGVIJAY SINGH: No.

sierft gun wrw: Svewres o, aga @
STeg gon % P R Y =R dAR T W
3¢ &) AW A 7@ T AN AW X T R
o 98w W A T v A w AR R
AR FoE T ITEE oW %
TRt Gl % gR AR §) o R} 1B
T T 2 Ay e s ¥ 7w @ @6 15
freh R & T W ¥ A W 1S
et weR ¥ TW 516 TR 4 @ TR WE
o o & g Al i @ T @ R AR
Igh T @ A N W % ok T W
521 798 B MR ol @ A o sk fw
R ER R CE R KRR
dun o o & W A ¥ # ™ A 570
T W T & ok fRRvR oww o #
585.50 ¥& 3k 3R I R R A 7w SR
586.50 4 & frdem | ¥ g werhrr ¥ Ay
W T R w ol {1 SR 516 3K 586 & =
70 392 ¥ whwd P oh B e § B T
RN WA W R R TR @R
A oy weng § M 15 B ¥ o wE e
weR ¥ T 7050 N W 4w aw
gffile Ot ¥ gEOeR ¥y W
#1516 A 58650 N T R @
T

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)-
Please conclude.

sfrrft g wOw: SwTeg o, o I
Hemt g ¥ o Rreder o8 € S R ww
W A ¥ 1340 FUT T A 7w Awop #
framt & sk 2 v R W ) A
s 5 70w R 1 ¥ AR 1R s R
% zm w0 T gu ¥ 3w 70 T @ FRR
% wg T ¥ R wE ¥ e ar f o e
s, 4% Ivevgw R, F Fw akh fe 9
firt sz amg W Y TR R W TR

frefer ff =0

MR R AR & T Fen L
T TR TR ¥ wg o 3 e ok 3
i we ® wed = Pk e sk 1340
wE W A e A W o W R
1790 FF Y & W Twd W I WA AN
# wmg & 3k 840 WF W Ay W W &
s T | 9% T A e e @ ofs
¥ P & o & Tl e ¥ o gl
A o W T weh fE A ® oo
T T e wid o & sk ¥ o Wb
wdE § A ol g ok W R e
A g R B § o R W WA
¥ I W W a2 A TH s B
e ¥ w WE 20 TR O feew K
qWF 25 T4 W e shw = am & 2 sk
W WE T I # R A It A
ot w @ ok e o e R AW E
T Ay R A T T R oW W ww
t T T T ¥ o I W
TH 7w AT N e B AKX ¥ R
9 T ¥ I A oy § I o e
@ R} W W T 7§ AT W
o s ¥ (e W W) s v W
e & w0 A W R wO ¥ R ofteR @
T R I wE v uwg o @
6% ¥ W e W w99 qw e | ana
1 fiFe 3@ @ ¥ q@ A Wx fire andt ok
R

THE VICE-CHAIRMAN (SHRI

BHASKAR ANNAJI MASODKAR)' I
have given you 16 minutes It 1s more
than that

sirrft g wOw: aw W) fre R g
| @ A el & o kY &
wor SR N s T § 25 SR WAy
¢ frdt w2 o At R & fag Reder §)
Y T @ T TR ¥ e .oy
fan 3, s dvm, Ve, W F T
o R Y W ¥ e s e 3
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Himrea = @we o & 3% W = ¥ fredt
wfes #H afed, wfes F 71 3k T
A R PR T ¥ T oA AN P
Pifmey = O B 8 W @
49 N W& § w9 Rem T g R
W W R e ¥ g AR ¥ safs
& ¥ g qron deht wf & Rt g A
TR F o9 Yo g =} i e
A = oagw @ T W f oEm AN W
a T Foh | @ @ G uRon } R A
R R D @t kam
Feliai a @ ¥ weeed W R § e
AT R YA AR T IR Y
5 & seE TaY <8 mufimea O WY T
FOA W FH TR W A Y ¥ AN
9 W N A 1 R A 7€ T &
WA F AW oh B F R W
I W, I aT G T H AU W T
X R T T W e dd @ e
T o WY e B oweE FE W R
EH 197 AEAN A TR TR T Y
¥ ¥ o o wgh B 1977 # T
yorcht W @ T &) | A9 G aoR o
Ivcl B ot &) Al Y IvE R W W
TRy A AT d @ G
o T R 9 TR A Rl TR 1@
iRl # A o ¥ ael e, @ W s
¥ o O A 9% 3W W @ WE q€ WA
Ak IMRRINE
W W T €A 41 | T8 TN SwweE T )
TN IR A TE Y w o
R R it Rfes g o 8 4 smad
TR % g o T W AW T I F
weE § fesd ad-if = wwen W @ W
o), ¥ PP | 9 QA T @ 9 5
oy 9 T 3 g o ol FhR e
Y, e w9 B afed, et e el
I TER ¥ W W g I At v Q@
o o 2R ol ol T A W F
ferarn

st Rfewa ftm: 7 goa @ IR

st gur W oo F0 & fe w
W ¥ e o g 2 0 {1 R 9
W oA AR e
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Tt W FA ¥ fa A e faege @
& At | F T, IR I @ B R
R XA weiefe fraor vt ® 3B %
e & s @ MR AR ow o
e o woneh 9 gure ®9 § 99R @
g TG 3, TR GGE T A g e B
7 Te TR 3 N o W R (W
) s ¥ gea 2 W wAa FH A )
W gy & @ e & wRw g v ¥ A
®A G g€ ¢ 5 faa ww @ TR D
we Ay s, FR et sk a9 @
R T, TR IR =R & 3 Feh wf awon
%o R e oea Y W o S W
T FA ofeF a8 I fF e @ D
9 W oaEm W R s, wwad ok
A 3 9 % faoe we ¥ =
Frad FX 3R TR 6, wRkrE e ot
% YR T Y TA, GGE R | F 6 I A
PR A9 TAN @ Nt P il W 3w
& M il N Tea e w3l Aga wga
T |

oft Tl woR W (SR ). dew 3
X e U ¥, vow o T . (sE)

Ful wiw aed (vEwE) W S o
A e F A W R oM
o))

st wift el oheRl # W w9
W, (smuw)

SHRI NK P SALVE (Maharashtra)
Mr Vice-Chairman, Sir, I must submut,
however, much as I may disagree with
some of the comments made by the
gracious lady who preceded me, I entirely
agree with her suggestions made in the
end In fact, it 15 based on plenty of
common sense and the problems of
housewife, I entirely endorsed that I
really wish when the budget for the year
199091 was presented by the then
Finance Mmster, Mr Madhu Dandavate,
she should have repeated that to Mr
Madhu Dandavate and we would not
have been 1n this state today That holds
good today as much as it would have
been more valid then Bat, Sir, I submt
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[Shri N.K.P. Salvej
that the fiscal scenano 1s so gnm and the
state of the economy is in such a gnievous
state of criticality The mummum I would
expect 15, let us not use this occasion to
make any political capital out of the
debate Let us analyse the situation and
let me more objectively say that a certain
degree of political analysis 1s unavoidable
but let us be as objective as we can be
Sir, I mamntain the pnce nse which 1s
playing havoc in the nation today has a
causal nexus with the economic pohcies
and the management of the economy
because the laws of macro economics are
causal by nature There 1s the cause and
there 1s the effect This 1s the effect of
certain causes If the macro economic
mbalance today 1s really playing havoc
with all of us 1t 1s squarely and fairly the
result of our acts of commussion and
omussion I must submut at this juncture
itself that there 1s no use denying that
fact What has happened? What 1s the
reality? Let us make an analysis The
pnices have been nising continuously The
Deputy Finance Minister was not correct
when he said about the percentage of
mnflation The price nse up to 22nd
December, 1990, which 1s the latest
available with me 1s 11 9 per cent and it
1s nising continuously But what wornes
me, and this 1s what I would want all the
Members to appreciate and understand,
1s that 11 9 per cent 1s bad enough But
the problem she was complaining about
was that when she goes to buy vanaspati
and essential goods for the household,
the pnmary articles have nisen very much
higher than 119 per cent” Now, I am
refernng to the analysis by FICCI It 1s
not a political document It says that the
price index of the pnmary articles group
went up by 12 4 per cent duning the first
three months of the current year This
was the period when the National Front
Government was there, as agamnst an
increase of 6 3 per cent dunng the same
period 1n the preceding year, that 1s the
Rajpv Gandlm penod Regarding the
primary articles about which the gracious
lady was complaiming, 1t says =~ Madam,
will you hsten to ths? “As far as the
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pnmary articles were concerned, the
prices of foodgramns went up by 12 7 per
cent during the current financial year up
till November, 1990 as against an increase
of 2 per cent duning the same penod last
year ” This 1s the distinction This 1s the
analysis by FICCI. Further it says “It
may be pomnted out that the prices of
foodgrains went up despite the bumper
crop and subsequent improvement i the
food stock situation

What 1s the real cause? Let us come to
the real cause Immediately, I want to
submit to you what happened

The National Front Government had
the benefit of the recommendation of the
Economic Adwvisory Council which was
headed by Mr Sukhmoy Chakravarthy
What has he said? The report noted that
the rate of inflation as on December 2,
1989, was 7 2 per cent and this was quite
high as compared to the four per cent 1n
the corresponding pennod 1988
Therefore, the report called for firm
measures to check the inflationary
pressure But exactly one year after, as
on December 8, 1990, the inflation rate
reached a record level of 109 per cent
This 1s the situation Why has this come
about? Let us analyse 1t very objectively
Despite this report, what happens 1n the
Budget proposals of the Fmance
Mimister, that 1s Mr Madhu Dandavate?
Sir, 1 submut i all humility, without
having too much poltical predilections
about it, that Mr Madhu Dandavate, as
the Finance Minister—a very fine person
that he 1s, a very honest person that he
1s—had been the greatest disaster and the
rule of the VP Singh Government had
been simply a catastrophe so far as the
economuc situation is concerned And
here 1s what I am going to make I wish
Mr Gurupadaswamy was here The
Budget proposals of the Finance Mimster
Mr Madhu Dandavate and the
subsequent dicisions of the Government
tnggered off the price-nse The net
mmpact of his taxation and other Budget
proposals was very highly inflationary
Then there was the decision of increasing



85 Short duration

the prices of petroleum and petroleum
products to the extent of Rs 2200 crores,
Rs 800 crores by taxation and Rs 1400
crores by price mechanism, increase
exase duty by Rs 390 crores, and
mcrease mn customs duty by Rs 835
crores. There 15 a simple question I
would like to ask my friends on the ower
side and my fnends on the left When the
petroleum prices were what they were at
the time the VP Singh Government
came mto power—they were 13 to 14 or
15 dollars—what was the warrant for the
taxation? Let them keep their hand on
theirr heart and say that there was one
single good reason why they should have
raised the pnce of petrol and taxed the
consumer to the extent of Rs 2200
crores It 1s one sensitive item which
mvariably has a very cascading effect
You raise one per cent mn petrol price,
the ultimate prices will go up by 10 per
cent They have done this They are
responsible for rmmmng the economy of
this country They are the people
squarely responsible for this price-nise
today It 1s not a political analysis It 1s
the analysis of the experts Madam, you
wanted to know  (Interruption)

SHRI DINESHBHAI  TRIVEDI
(Gujarat) Sir, I have these two
observations to make I just want to
submit that while 1t 1s correct that the
prices of food items also went up, we
cannot 1gnore one fact that the
procurement pnice which the farmers got
was a record high for the farmers of this
country and there are a majonty of
people (Interruption)

SHRI N K P SALVE I am grateful to
you I am coming to that

SHRI DINESHBHAI TRIVEDI I am
coming to the next point on the
petroleum price

SHRI NKP SALVE You can deal
with 1t later (Interruption)

SHRI DINESHBHAI TRIVEDI
The Fiance Mimster has also gone on
record saying that we must decrease the
deficit 1n our budgets There has to be
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some way by which we decrease this
deficit These were the two issues

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
Mr Salve 15 not yielding

SHRI NK P SALVE: If he 1s dealing
with ments, he can do.so later I thought
that I had sad something that was
incorrect.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR) I
thought that you yrelded

SHRI NKP SALVE' I thought I
made some mustake and I lhked to be
corrected He can deal with menits later

I am coming to how abject surrender to
populism has been the philosophy of the
earlier Government, how they have, for
political predilections, party affihiations,
rumed the economy When there 1s no
money available, how are you gomng to
write off so many debts to the farmer?
Where 1s the money to come from? It 1s
for that that she 1s paying higher prices
It 1s the sin of your support Madam, 1t 1s
the sin of the support of your party for
which the whole nation 1s paying, paying
through 1ts nose

There was someting said about what
Rajiv Gandhi had done This is agan an
analysis 1 am reading an assessment by
international agencies Whatever may
have happened in 40 years’ time, we were
not such beggars, we have never come
under a situation as we have domse now,
thanks to Mr Madhu Dandavate and
thanks to Mr VP Singh And here 1s
the assessment by an international
agency What does 1t say? This is the
latest assessment made by the
mternational agency This 1s on 5Sth
August

“That the Indian economy s on a
down-hill course and the present credit
rating 18 no more vald ” Sir, among the
developing countries, whenever I went
abroad and talked to the representatives
of the developed countnies, the econo-
mists the leaders, my head was always
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high because India’s credit rating abroad
was as good as the best of the developed
countnies It was better than US A
What has happened”? In six months’ time
you brought down the credit rating to this
position What happens? The il and
Natural Gas Commussion, the
creditworthy public sector, has failed til]
now to get 1ts 150 million loan syndicated
by the Japanese bank, who till the other
day were wooing the Indian parties for
such loans and you are blaming the Rajiv
Gandhi Government This 1s how we are
gomng down the dran What 1t says
further? (Interruption)

SHRI TA MOHAMMED SAQHY
Thr o she lamay of dhe Longresy
Government

SHRIN K P SALVE S, if nonsense
has to be talked, anything can be talked
All that I am saying 1s that the credst
rating has gone down They have gone
down at a time, they said, in two month’s
time Till the other day, they say, they
were wooing our people to come and
have as much as we wanted Sir, did we
have this difficulty of foreign exchange?
Why has the BOP anisen today? Why are
we so much at the mercy of IMF? I am
very happy that my young fnend, firmly
said that whatever else 1t may be, we wil|
not allow the IMF to dictate to us on our
economic polictes and philosophy Did
we have this difficulty of foreign
exchange ever? There are areas in which
the Rapv Gandhi Government did
default It 1s gmlty of some of the lapses
for the economy but we are discussing
price nse This price nse which has come
about today 1s entirely the outcome of
the extremely hopeless, the utterly
thoughtless misrule of the V.P Singh
Government That 1s what I am wanting
to establish and here 1s the' proof
(Inteyruptions) Ratings have gone down
m a few months (Interruption) You
kindly don’t give your authonty Bnng
the authonty of agencies who deal with
the rating

Sir, what 1s the second thing” The
Government s also desperately trning for
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commerctal loans feanng that the
situation mught further detenorate in the
coming months The ICICI went to the
market last week to borrow U.S Dollars
150 milion on two year notes managed
by the Grindlays and the Bank of Tokyo
The question has ansen whether ICICT 1s
vaising the loans f v itself or 1t 1s the
Government of India winch 1s borrowing
1 the international ma..cet Sir, 1t is far
too well known now that Mr Guyral, a
frend of mine, in the Ministry of
External Affairs, wisited Umted Arab
Emurates, a small country and requested
the Governments of those countnes to
deposit 200 mllions I would want an
answer from the Finance Mimster
because this would be on the record Is it
or 1s it not true that they refused and
they dechined and they sad, this
Government 1s much too unstable, this
Government 1s much too unrehable, this
Government cannot be trusted with the
economic stablhty of the country we do
not want fo deposit 200 milion This 1s
the charge 1 am making on the floor of
the House and you are blaming the Rayv
Gandh: Government Today the loan s
1,50,000 crores of rupees, mounting
burden and what 1s worse 15 the burden
of the interest

Surely, in four years’ tume the growth
of loan the borrowings, especially
external borrowing was a little too heavy
I entirely agree and for that, the Rapv
Gandl Govergnent has to take its
blame But nomg 1s lost Even today,
nothing 1s lost

Follow those six or seven suggestions
which he has said and I hope, if honestly
they are adhered to, and that i1s what I
want to bning about, Sir, that s what [
want to submit, there 1s no cause for
pamc Please don’t show any panic
reaction whatsoever You have a
magmficent infrastructure, one of the
largest mfrastructures for your industries
Your crop 1s 180 milhon tonnes — tnibute
to our farmers, tribute to our scientists,
who have brought this about You have
all the resources available to you/You
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will have the entire country supporting
you to get out of this cnisis All that you
need to do 1s to bulld up confidence
Please don’t go the way Mr Madhu
Dandavate went Sir, what did he do?
Was 1t not imphat in the statement which
was made by Mr Sinha the other day
that the Budget figures which Mr
Dandavate had given were very highly
talored and doctored? He showed Rs
100 crores for payment of DA mstalment
and I behieve, that DA instalment had

already been paid by that time

He showed a thousand crores for a
wrte-off which 1 behieve 15 within the
vicomty of seven thousand crores How
long will 1t go on? Sir, all that I want to
submut 1s this Please for God’s sake,
please for God’s sake, reahise one thing,
that you have to tighten up your belt
uncompronmusingly and for that, if 1t 1s
necessary, mvoke financial emergency,
You can levy tax if you t, direct or
mdirect, but along with that—I am not in
favour of emergencies—invoke financial
emergency only for one reason

SHRI SUKOMAL SEN (West
Bengal): Sir, he s pleading for
emergency

SHRI NK.P SALVE: Fanaal

emergency, under article 360.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
Article 360

SHRI N.XK.P. SALVE: Have you
known article 360, Mr Sen”

SHRI SUKOMAL SEN- I have some
knowledge.

SHRI N.K P. SALVE" I plead under
clause 3 of article 360. (Interruption)

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
That 1s individual opimon

SHRI N K.P SALVE: It 1s a matter of
opmion. (Interruption)... As a
Congress Member and as a Deputy
Leader with all the responsibility I am
making this suggestion that financal
emergency may be invoked Suppose, a
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time comes when your deficit 1s to exceed
Rs 20,000 crores; what 1s the alternative?
Financial emergency 1s not the other
emergency, financial emergency for a
hmited purpose. Supposing today your
deficit 1s to exceed Rs 20,000 crores and
you want to cut on an expenditure which
you cannot do legally, what 15 the way
out? If you want to reduce it, increase
the taxes of taxpayers You increase the
indirect taxes, 1If you want We will all
bear the burden but along with that, you
have to create confidence in the minds of
people that Government really means
business It 1s very necessary You will
have to cut on your expenditure very
drastically And that cannot be done,
Sukomal, unless you come under article
360; only for that hnuted purpose

SHRI SUKOMAL SEN For that you
want to cut the salaries of the employees?

SHRI N K.P SALVE Yes, I want the
salaries of the employees, Government
employees, to be slashed, if necessary,
because all of us have to be taxed, all of
us have to be mulcted with a higher
degree of indirect taxes Government
servants also must show some sacrifice
The Government has itself announced
austerity measures It has announced
economy measures of Rs 1,811 crores
That was Mghly deswrable Sir, I only
come to two more pomts and I have
done. What 1s extremely important 1s the

bungiing on the oil front (Interrup-
tons) ..
THE VICE-CHAIRMAN  (SHRI

BHASKAR ANNAJI MASODKAR)
What 1s there? It 1s his personal view

MISS SARQJ] KHAPARDE You
should not mterrupt hum every now and
then,

SHRI SUKOMAL SEN Is it his party
view or his view?

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
No, no, he has not said his party view

SHRI JAGDISH PRASAD
MATHUR, He has said 1it, Sir I am
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aware he said as Deputy Leader of the
party

SHR1 NKP SALVE' Sir, there 1s
no official party view taken With all
responsibiity I am saying if a situation
comes, what do they have 1n therr
hands? If the deficit exceeds Rs. 20,000
crores, what should they do? Let some-
one answer this If 1t exceeds Rs.
20,000 crores, the entire inflation will
nse up to 22 per cent or 25 per cent
What will you do then? Please under-
stand the implications of the financial
emergency, financial emergency does
not impinge on your own fundamental
nghts It will not send you to jail It
will not be an abrogation of your basic
fundamental nghts, your hberty If you
know that, you should have no objec-
tion to article 360 Tell me one good
reason why article 360 should not be
taken recourse to

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
Mr Salve, 1t 1s no use debating 1t

SHRI JAGDISH PRASAD
MATHUR The poor will have to suffer
then

SHRI NKP SALVE Sir, he does
not understand the elements of Macro
Economies, and I am afraid, he does
not know anything of the Constitution.

SHRI JAGDISH PRASAD
MATHUR He 1s supporting financial
emergency It 1s an indication that

another emergency 1s comng I am very
thankful to you, Mr Salve

SHRI NKP SALVE Sir, I want to
make 1t very clear I have referred

THE  VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
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The hon Member knows the subject
and he 1s giving his own opinion

SHRI NK P SALVE: Article 360 15
a financial emergency and for a hmited
purpose I am reading clause 3, Mathur
Sahib, and you kindly understand 1t..

SHRI JAGDISH PRASAD
MATHUR I don’t object to 1t What
you are talkmg 1s absolutely correct

(Interruptions) .

SHRI NKP SALVE Sir, 1t 1s mn
the interest of the poor, 1t 158 1n the
mterest of the common man

If the deficit is Rs 20,000 crores,
what 15 needed is a drastic cut in the
Government expenditure If they can
bring about a drastic cut in the Govern-
ment expenditure on their own, 1t 1s
good enough, otherwise,..

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
Mr Salve, you were saying your conclu-
ding words

SHRI NKP SALVE I am conclu-
ding 1 am not happy entirely about the
situation, But worse 1s yet to come If
it 1s Rs, 20,000 crores or Rs 25,000
crores, then 1t 1s the poor man who will
be hit. In that case, to be able to
curtail Government expenditure, perhaps
the power under 360 is the only power.
It 1s the last resort and 1t has nothing
to do with the political hberty, the indi-
vidual freedom and all that of the citi-
zens

Then about the bungling on the crude
front for which Rapv Gandli Govern-
ment was responsible, much more so,
VP Singh Government was respons-
iple What has happened s this The
Petroleum Encyclopaedia, a US-based
publication which 1s considered an au-
thonty on petroleum industry, puts
India’s annual ol production, both
ONGC and Oil India, at 33% of the
balance of the recoverable reserves
as against 108% of USA, 76% of
USSR, 6.9% of Ecuador, 72% of
Columbia, 9.5% of Canada, 7 7% of
Brazil and 73% of Argentina If
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m the meanwhile we augment this 3 3%
to 5% all our problems will be solved I
am told that the Finance Minister did not
make available — of course, I would
hardly blame Mr Sinha or Mr Digvyjay
about 1it—the necessary resources to the
ONGC and Indian O1l Corporation to be
able to equp therr machinery mn aug-
menting o1l Is there any reason why they
did not do 1t? Let us do 1t immediately
They say necessity 1s the mother of inven-
tton We are in such difficulties Let us
be self-rehant, as much as we can Alter-
native sources of energy we have 1gnored
Dieselisation we have done on the rail-
ways Where 1s the justification? Either 1t
could have been electrification or steam
locomotives would have been good
enough for us Thirty to forty per cent of
diesel 1s going to the railways These are
the areas in which they need to look into
for alternative sources of energy of which
there are a large many There has to be
economy If necessary, tighten your belts
in expendsure and the nation will be with
you The only thing that is needed 1s that
your bona fides must be acceptable You
must show perceptible and demonstrable
decrease 1n your own expenditure and in
that case we will have no grudge about
anything And I think my task 1s made
much easter by the lady giving him a very
good advice, T hope they will take 1t
seniously Let us not use this occasion to
trade charges against one another Let us
be objective and keep our views in the
matter so that we are at least able to
present to the nation that this Chamber
has discharged 1its responsibility to the
nation in an area which 1s extremely
sensitive, 1n an area which 1s creating the
deepest concern and disconcert mn the
country Thank you

SHRI ASHIS SEN (West Bengal) Mr
Vice-Chairman, the price situation as it 1s
today, as far as the necessities of life of
the common man are concerned, can
perhaps be termed 1n one word, that 1t 1s
a fraud on the common people and an
abetment of that fraud 1s commtted by
the total mmaction of the Government and
Government policies to the price nise that
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1s gomng on The wholesale price index
has gone up I am not gomng nto the
details of everything I take only some of
the basic articles which the common man
uses And what does it indicate? The
wholesale index has gone up frcm 171 to
185 within the penod between March and
October In one year’s time the consumer
price index increased from 150 to 195
with 1982 as the base year, an increase of
35% 1n just one year’s time Mr Salve
was suggesting that if the dearness allo-
wance of the Government employees 1s
checked, if the increase in the wages of
the wage-éarners 1s checked, that could
be a remedy for all the problems that we
are facing, a thirty five percent increase
in a few months' He wants to cut down
the wages of lakhs of wage-earners

If they are to suffer in any way, will
the Government policy change and will
that bring about a radical change 1n the
price situation in the country? I totally
differ He 1s only projecting the cause of
the manufacturers, businessmen and the
industnialists and, 1n the name of that, he
15 trying to protect them and only 1n
order to protect them he 1s asking for
taxing the Government employees and
other employees, indirectly inciting the
private sector to do likewise

Shrimati Sushma Swaraj has spoken
about the pnices in the Super Bazar But
what we find 1s that outside 1t 1s more
The price of moong dal has increased by
thirty per cent, from eleven rupees to
fourteen or fifteen rupees Mustard ol
price has increased by 55 per cent,
groundnut o1l by 35 per cent The price
of potato has gone up from three rupees
to five rupees and that of onion from five
to mine rupees I am not 1n a position to
understand how Mr Digvijay Singh has
said that the prices have been checked
This 1s the position within one month of
assumption of office by the Chandra
Shekhar government So, how can he say
that the prices have been checked? Then,
the pnices of cereals, pulses, vegetables,
mulk, fish, egg, etc, which constitute
almost fifty per cent of the daily neces-
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sities of life, have gone up and there has
been a twelve per cent increase in the
past one year and all this despite a
bumper crop The government publica-
tions and the Government announce-
ments also say that this is the second
successive year in which we have got a
bumper crop But there 1s no impact of
this bumper production on the market
Why 1s 1t so?

Incidentally, the price of sugar has
somewhat stabihized But the sugarcane
growers are not paid adequately On the
one hand, there 1s the general pnice nise
and, on the other, the growers are af-
fected adversely Every year, dunng the
winter months, the prices come down
But this has not happened this year and
there must be some explanation as to
why this 1s so There must be something
basically wrong somewhere and 1t must
be found out and 1t must be unearthed
When the new Government took over,
the Pnime Minister at that time said that
the economic cnisis would be overcome
But we do not find any positive steps
having been taken so far in this regard
Can there be an improvement by levying
additional doses of Customs and Excise
duties? There 1s a strong speculative thing
gong on in the country and the traders
are speculating and they are waiting for
an increase 1 the prices m the manner
they want without any check from the
Government side Actually, the mer-
chants of poverty are going ahead with
their schemes for looting the people Last
year, the raillway fares and freight rates
were increased although there was no
Gulf cnsis at that tme We from our
party, the Left Front, cautioned the then
Government about the ensuing conse-
quential effects on the commodity prices
of the increases m the fares and freight
rates We had warned them that 1t would
have a cascading effect on the general
prices We opposed the move of the
National Government and told them that
steps must be taken to mop up resources
otherwise It 1s not by rawsing the ad-
munistered prices that we are going to
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solve the problem. If that 1s so and if the
prices have been stabihized as has been
claimed by Mr Digvyay Singh, then were
1s the necessity to increase the pnce of
coal? Only the day before yesterday it
was announced that it would be mereased
by 15 per cent Where 1s the need? Will
1t help 1n the reduction of prices or will 1t
help 1n boosting the prices at the cost of
the common man’s interest? This is the
point which 1s to be answered Is there
no alternative? There must be Why not
enlarge the tax net, particularly of direct
taxes? Why should there not be an in-
crease 1n the tax hability of the people 1n
the corporate sector imstead of there be-
mng an increase 1n the admmstered
pnces? This can very easily be done
without affecting the common man Now,
here I find what was the income-tax
position As 1t goes on, 1t was done by
the Rapv Government and 1t was tol-
lowed up by the National Front Govern-
ment And I will request that in the
Budget 1t may be changed But for in-
come-tax purposes, iIf any assessee, par-
ticularly the corporate peopie and the
high income group people, declares that
this 15 my profit, this 1s my income,
assessment is done on that, without mak-
Ing any wnquiry or without any scrutiny
The effect of 1t 1s that whatever revenue
could be collected from income-tax pay-
ers, that revenue 1s not bemg collected
and 1s ignored Naturally these people
escape from the tax net

Here there 1s another question If re-
venue 1s to be collected, if there are to be
more resources to be avalable n
Government coffers, then there are other
ways All banks are nationalised There
are bad, doubtful and suitfiled advances
to the tune of Rs 20,000 to 25,000
crores Big borrowers are there, indus-
tnalsts and big businessmen They, by
mampulation, borrow from these
nationalised banks and later on they do
not pay at all The debts become. (Time
bell nngs

THE  VICE-CHAIRMAN (SHRI
BHASKAR ANNAIJI MASODKAR)
Four munutes
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SHRI ASHIS SEN* My party was to
get 18 munutes That s what I
understand

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR) I
have to regulate the tume

SHRI ASHIS SEN Regulate the tume
but do not curtail my time.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
We cannot regulate the pnces according
to you but we regulate timings

We are going on with this subject up to
330 There are several speakers, Either I
have to cut down the number of speakers
or the time I want that everybody should
«et an opportunity I will have to cut
down the tume

SHRI ASHIS SEN' But do not check
me at the beginning Otherwise 1t 1s
hetter that 1 sit down

As a matter of fact, the crisis we are
i¢cing today developed mamnly due to the
wrong policies pursued by the Rajiv
tyovernment, wrong economic policies by
the Rapv Government, laissez-faire, and
then unrestricted loan taking, foreign and
domestic And today the debt servicing
iself 15 about 27 to 30 per cent, and
r..reign debts cross Rs 1 lakh crores. The
“«ational Front Government also spoke
*hat they were not gomng 1n for any IMF
1han But ultimately in the latter part
they went on. And this ime we also find
t « already lobbymmg 15 dome—some
it ~e thousand crores of rupees It has
¢ ady come in the papers that the new
( «vernment, Chandra Shekhar Govern-
nwnt 1s gomg in for that on the plea that
ttwre 1 Gulf crisis But earher there was
n. (mlf crisss The present Government
1 {so talking hike that Some people said
1t -~ gomng to be Rs 8000 crores, and Rs.
30i%) crores 1s the beginming of that,

{11 what 1s the conditionality? My
ps + the Left Front, and many econom-
it also said that the conditionalbty is
ver. very damaging—gven by the IMF

Wt .t are the conditionabties? We must
kn + The people must know the con-

ditionalities Please speak out about that
The (;overnment has taken from the RBI
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Rs 17,000 crores this year as compared
to Rs 12,000 last year Now, this m-
crease 15 gomg on m addition to another
lakh crores from domestic borrowings
Tightening of excess hquidity by raising
the hiquidity ratio of banks by itself i1s no
panacea, because you are not 1 a post-
tion to control the black market, the
black money, and the huge amount that
1s roving about. By that you will not be
able to solve this problem That 1s why I
think that there should be a check, rather
resistance, to admimstered prices hike I
appeal to the Government. do not go on
mncreasing the admumstered prices. By
that you are encouraging the pnvate sec-
tor traders also to increase their prices
As I mentioned earlier, there 1s a move
to an increase in coal prices by about 15
per cent

And, naturally, it will have an effect
elsewhere also. This means what? It
means the utmost necessity for containing
the growth of hquaty and providing for
larger supply of wage goods. But the
Janata Dal (Samajwadi) Government,
announced on 17th Décember, 1990, pre-
Budget customs and excise duties to the
extent of Rs 1340 crores, What 1s going
to be the incidence on the market? That
has got to be seen. It 18 smd that annually
Rs 40,000 to Rs. 80,000 crores of black
money 1s there So long as there 15 no
check, and the total economic pohcy for
that matter to control that, the process of
ruining the economy will be much faster.
As I said, the merchants of people’s
poverty will be gaining ground Will the
Government help them or check them?
And I need not go imnto the balance of
payment position.

Sir, I do not agree with what Mr. Salve
spoke about the financial emergency. 1
mamtan and I repeat that the type of
financial emergency that he 15 advocating
1s nothing but in the interest of the big
owners of property, industnal and land-
ed, and financial emergency 1s primanly.
mtended to hit the poor man and the
wage eamners and the salary eamers That
cannot be and must not be 1 say, the
Government should not respond to the
proposal coming from their supporung
party even though that 1s a larger one
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
He did not say the Party Let us not put
something

SHRI ASHIS SEN He 1s the Deputy
Leader of the Party

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
He 1s not the Party

SHRI ASHIS SEN He s the Deputy
Leader of the Party He represents the
Party. As I am saymng i1t 1s the Party
which 1s supporting the Government I
am requesting the Government not to
accept the suggestion of their supporting

Party

Is there no solution, no alternative, no
option available other than emergency? 1
think, we have Mrs Sushm: has pointed
out I support some of them fully Halt
mport hberalisation to the mimmum,
only those essential to maimntamn the n-
dustnal growth, and nothing beyond that
Multmationals’ servicing by our economy
has got to be severely and drastically
curtalled Strengthen the public distnbu-
tion system Repeatedly, every year,
whether on the Budget or any price'#ise,
on every issue, we have been talking n
Parhament and in various Assemblies ab-
out the public distnbution system that 1t
has got to be strengthened Unless this 1s
done, we are not n a position to stabilise
the market so far as the pnces are
concerned 14 essential commodities sup-
ply at subsided rates throughout the
country have got to be ensured And it 1s
not gomng to cost us more If some four
or five years back 1t would have cost Rs
300 crores, today 1t 1s not going to exceed
Rs 700 crores If a subsidy of Rs 700
crores throughout the country to the
public distnnbution system helps reduction
m the market pnce, why should we not
go m for that instead of helping the
people who just try to escape the taxnet?
That 15 why I say that #t may not cost
more than that Confiscate the assets of
big defaulting borrowers from the banks
and other financial institutions This will
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provide some Rs 20,000 to Rs. 25,000
crores to the exchequer which can be
utihised for the purpose of implementing
theirr economuc policies There must be
some legislation for doing this But, ma-
dentally, what 1s the Government think-
g about that? The other day, I got a
note that i the Government employ,
they were to get some conveyance allo-
wance of Rs 30 That was given by the
Admmstrative Tnbunal The Govern-
ment went to the Tribunal The Tribunal
has upheld 1t Now, the Government 1s
going to curtail that Rs 30 to be paid by
way of conveyance to the Central
Government employees By that you are
talking of saving Rs 100 crores I don’t
think 1t 1s so It should not be curtailed

There are talks of austenty There
must be some reflection in the real hfe
for that, not talking and speaking alone
There must be austenty mn expenditure
and not curtalment of dearness allo-
wance Austenity i wasteful expenditure
by the Government and the Public Sector
units must be there The Economic Ad-
visory Committee suggested to the
Government to contamn the growth of
non-developmental expenditure 1 stand
by that It should be

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
Mr Sen, please conclude

SHRI ASHIS SEN I have come to a
close What I am trying to repeat 1s that I
am onlv appeahng to the Government.

I am urging that to check the pnice
nse, the first essential requirement s to
strengthen the public distribution system
All the essential articles must be meluded
under this system Then, people who
escape the tax net, must be brought nto
it and the system ,should be stren-
ghthened so that they do not go scot free
Then, big borrowers from the public
financial 1nstitutions have got to be
hauled up, otherwise they would feel that
they can hold the country to ransom
without being caught. I only appeal to
the Mimster and the Government to pon-
der over it I may have any differences
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with the Government but on the larger
issue of economic policy, on the question
of prnice nise, any single step taken by
them to check will have our full support
I hope, all these suggestions whether
coming from the oppositton or from the
other side, will not be brushed aside
simply because these suggestions come
from us and not from the Government
itself Thank you

THE  VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
Prof Thakur Please be bnef, though the
1ssue 1s important

PROF CHANDRESH P THAKUR
Bihar) 1 reahise the constrant of time,
«t the same tume, the 1ssue 1s very
nportant

Mr Vice-Chairman, m the morning
nen I was leaving my house, I picked
» a copy of the latest 1ssue of Business
ndig and 1 found a fammbiar and a
nendly face of our Finance Mimster He
i~ been a fniend and we have worked
suether But I must say that the picture
 giving a somewhat worried look [

'is¢ the causes behind the worry But

ou look at the mterview he has given,

vuld hke to draw the attention of the

e to three things. In one of the
. wers to several questions he said,
o' +us steps on price front are beyond
u  That sounds hke a feeling of
er wcration from the Fmance Mimster
S¢ . ily, he said, the problem 1s a short-
ter one and 1t 1s not beyond the
cq; ity of any Finance Mimster worth
e it to solve 1t Well, this 1s partly
cor  dicung the earhier stand but largely
mis o the fact that his immediate
prec  «ssor proved beyond any shadow
of « bt that 1t 1s beyond the capabihity

[ e -

of s « Finance Mimsster to manage the
econ \ and particularly the price front
The J pont he said was that it 15 a
diffic stuation, and I will give some
exan Foodgrains procurement prices
are ;1 : up This means, to cover the
cost, must ncrease¢ the pnce But
increa  in the 1ssue price leads to

wflaty So what do we do? Now the
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answer should come from the Mimster
and not from the House Of course, we
can help.

I quoted the Fimance Minster
particularly to draw the attention of the
Government and the House to one basic
pomnt that 1t 1s somewhat easier to come
m Government but mcreasingly it is
becoming very difficult to stay put in that
positon m view of the deteriorating
economic situation and the restive
taxpayers or the voters and the Members
of Parhament. So, keeping that in view, I
would Iike to see a smiling face next time
when 1t comes in the Buswess Indua after
he has dehvered some goods in terms of
better management of the economy than
what his predecessors have been able to
do The fact 1s, on the price situation we
have a gnm and disturbing realty; gnm
for the common man but disturbing for
management of macro economy and the
fate of development pace n this country
It 1s elementary economics that demand-
supply imbalance leads to price nse; but
the imbalance 1s the final outcome of
mismanagement either as a result of
incompetence or as a result of total lack
of pohtical will I think the current
mismanagement 1s the result of both, not
one or the other The supply situation 1s
good, but yet the supply end and demand
point have not been able to come in
contact due to bottlenecks—bottlenecks
due to mternal disturbances which were
the result of calculated political expedient
decisions of the Government of a partisan
kind

Mr Vice-Chairman, the long-term
causes are famubar, whether it s
budgetary deficit, balance of payment
cnsis, defence costs, subsidy burden, or
reckless give-away to different sections of
society for political calculations

But the recent causes are more worr-
some i view of the fact that 1t shows a
total lack of senousness with regard to
management of the economy, in general,
and the corrections of the price situation,
mn particular
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In the field of management, there s a
growing cisaiphine called ‘disaster man-
agement’ But the disaster of economic
management 1S a singular contnbution of
the hon. Finance Minister’s predecessor
Prof Madhu Dandavate, historically, has
been a teacher of physics But dunng his
tenure as Fmance Minster for eleven
months, he had shown a total monopoly
of professional expertise n the disciphne
of disaster in macro-economic manage-
ment. What did he promise? Reduction
of Budget deficit Result: miserable fai-
lure. Expenditure curb total demonstra-
tion of incapacity or lack of will or both.
Reduction in borrowings. I leave it to the
House to disover, to find out, what will
be the final state of borrowing, domestic
and mternational, when the books of
accounts are talhed for the eleven month
period.

Three successive bumper harvests
should have helped us in cushiomng the
economy agamst inflationary pressures.
Foodgrain pnces. constitute the flashpont
m the inflationary nse of everything
Production has been substantially impres-
sive Procurement has considerably m-
proved But distnbution has miserably
failed and this has led to the cnisis which
we are facing today.

The primary responsibhty for this must
rest squarely on the shoulders of the
political heads of the previous Govern-
ment. Prices of cereals, pulses, tes,
sugar, oilseeds, edible oils, cement, etc,
have been under severe pressure Within
the commodity group, the prices of prim-
ary articles have been under more severe
pressure—12.1 per cent compared to 4 1
per cent n the previous year Vegetab-
les—60 1 per cent compared to 42.4 per
cent earher Sumiarly, in the case of
fruits. One can go on with it One com
pick up any item. But I do not want to
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take the time of the House with these
details. The pomt s, by and large, the
wholesale pnce mdex—registered an in-
crease of 109 per cent mn December,
1990 Since then, 1t has nsen substantial-
ly The consumer price index stood at
10 9 per cent mn October, 1990, the latest
month for which the figures are available,
This means, the proverbial double-chgit
figure borderline has been crossed and I
think we are gong to see worse things.

The 1990-91 Budget made a contnibu-
tion through new imposts If you look at
the imposts, you find that the new taxes
amounted to Rs 1790 crores The Rail-
way Budget accounted for Rs. 847 crores,
Customs and Exase levies—Rs 1340
crores. Over and above these imposts, we
had the Gulf siyéiarge at 25 per cent and
the increase mn the procurement prices of
several commodities at an average of 4 5
per cent Cumulatively, 1t led to a further
detenoration 1 the balance of payments
situation and we have a complex cnsis
that this new Government has mwhented.

Mr Salve, the Deputy Leader of my
Party, mn his capaaty as the Chairman of
the Finance Commussion had a lot of
good things to say The previous Govern-
ment gave a sort of general hip-service
and comphmented the Finance Commus-
sion for all the good things which st said,
but when it came to learming and translat-
ing some of these recommendations mto
actual practice, failed

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR).
Please conclude

PROF CHANDRESH P THAKUR
I have just begun.

THE  VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
Your time 1s over

PROF. CHANDRESH P THAKUR
I have the pnvilege of the Finance Mims-
ter sitting here and listemng..

THE VICE-CHAIRMAN (SHRI

BHASKAR ANNAJI MASODKAR: As
you are keen to regulate the prices, I am
keen to regulate the time
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PROF CHANDRESH P THAKUR
At the moment, you are regulating I am
not I respect your consideration

Sir, Mr Chavan, the then Finance
Minister, 1n his Budget, tried to make
some course corrections in the revenue
budget I wish this Government follows
this trend and starts doing more work
My specific request to the hon Finance
Minster would be this Let the Govern-
ment gather courage and fight the petty
politicking of the new generation political
groupings, whatever their formal identity
Let them take strong measures to restore
the climate of smooth production and
distnbution system 1n the country Let
them revive the economic activity which
will generate additional revenue and
make resources available for develop-
ment

Price nse 1s unjust for the common
man, for the fixed income group categ-
ory, for the poor people, for the unem-
ployed It distorts, in addition, the de-
velopmental process For that, ths
Government, just as the previous
Government, should not only promise
curb 1n expenditure but also take specific
steps 1n the following areas Firstly, de-
fence budget need not be any longer
treated as a holy cow There 1s scope of
application of better management If you
cannot reduce costs, at least stabilise
them in real terms wherever possible
Part of 1t will come through strategic
management of foreign relations so that
borders are relatively less disturbed

Secondly, there 1s need for urgent re-
view of the subsidies Phase out several
of them, which shouid not be there any
more, freeze others and reorganise the
target for certam subsidies so far as
specific 1tems are concerned

Stabilise the cost of the Government
70 per cent of the Government of India
budget 1s the salary budget and given the
inflation the salary budget will continue
to go up The previous Government had
provided only Rs 100 crores for payment
of the additional dearness allowance
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That was a kind of a financial irresponsi-
bility One instalment of dean®:ss allo-
wance as a result of index increase leads
to roughly about Rs 350 crores So, 1n
that context, I would suggest that there
should be more determmned effort to
stabilise the cost of Government through
whatever means

Fourthly, they should work hard on the
POL front, the petroleum-fuel front, in
augmenting the indigenous supply and
arranging long-term supply of crude or
other petroleum products at relatively
stable price

So, if we are able to manage things,
perhaps our economy will be substantially
improved

Mr Vice-Chairman, I am worned that
we should not decelerate the process of
development We want development with
price stabihty and for that additional
resources are critically required We need
to raise the rate of saving Currently, the
marginal rate of saving 1s around 20 per
cent All the financial adwvisers have said
that 1t should be raised by two or three
per cent But you need a stable prnce
situation so that a part of the disposable
income could be saved side by side
(Time bell rnings) I submit that the Fi-
nance Mimster should create a better
chmate for this Revenue accrual must be
substantially improved within the current
mmposts Mr Morarka 1s not here He has
always been eloquently speaking about
the management of the public sector, for
generating surpluses wherever possible,
and for reducing losses Now that he 1s
holding the portfolio of the Industry in
the current Government, I hope he will
come out with some reflecting mitiative
which 1s not somehow or other coming

SHRI V NARAYANASAMY (Pon-
dicherry) Including industnial policy

PROF CHANDRESH P THAKUR
That 1s the part of the industrial pohcy
The Pnme Mimster 1s also the Labour
Minister, just as he 1s the Industry Mims-
ter Which side of the divide 1s he gong
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to be? Would he gather courage of link-
ing additronal wage payment to additional
productrvity or would he buy peace at
whatever public cost as the previous
Government had been domng? Let us
hope that the Industry Mimster, Labour
Mimster and the Finance Mimster will
find an internal balance 1n therr own
thinking and will come out with a work-
able package which 1s encouraging for the
economy as a whole

Mr Vice-Chairman, you know that till
November 1989 the price situation was
extremely encouraging It was not only
stable but 1t was going down But what
happened duning the last 11 months?
Mrs Swara) was trying to speak on part
of the story but not on all the story I
think that 1s wnt large on the facts of the
economic expenence that we had Im-
mediately after the Government changed
hands after 1989, manifest incompetence
and the practice of pohtically calculated-
give away was practised with gay
abandon

The economy was brought to a total
and gnnding halt, the costs of the
Government kept moving, the budget
defictt increased substantially and the ba-
lance of payments position did not im-
prove Now what this Government has
done 1s defimtely not encouraging so far
The only thing that we have seen 1s the
new round of imposts which has farther
added to the costs such factors I realze
the arcumstances i which these new
mposts have been brought

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
You are taking the time of other Mem-
bers of your Party

PROF CHANDRESH P THAKUR
I am just fimshing

THE  VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
You please conclude Otherwise I will
have to cut down the names

PROF CHANDRESH P THAKUR
I am just fimshing
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SHRI JAGESH DESAI (Maharash-
tra) You extend the ume of the debate
Three-and-a-half hours of time 1s nothing.
We have been agitating on this issue
since long and only two-and-a-half or
three hours are given

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
That s for the Business Advisory Com-

mittee
SHRI JAGESH DESAI If you don’t

want to sit late, then this issue should be
debated  (Interrupuons).

PROF CHANDRESH P THAKUR
I am fimshing. (Interruptions)

SHRI JAGESH DESAI Let him
speak on because this 1s a subject about
which all of us are concerned The people
are concerned about it and iIf we don’t
get enough time on this subject, I think
we shall not be able to do justice to the
people

THE VICE-CHAIRMAN  (SHRI
BHASKAR ANNAJI MASODKAR)
We have fixed the time only up to 345
pm at the maximum (Interrup-
aoms) It 1s always for the House

PROF CHANDRESH P THAKUR
I am on the last set of points, Mr Vice-
Chairman 1 totally agree with the Fi-
nance Minister that the fundamentals of
Indian economy are very sound It re-
quires the political will and the nght type
of pohcy and admimstrative mechamsm
to go ahead with the course correction in
the economy and, for that, so far the
Government has only come out with new
imposts which are fraught with inflatio-
nary imphcations Imitiatives of the re-
freshing kind, if any, are still on the
drawing board and they should not be
there longer than what 1s necessary
Otherwise 1t will be too late even for the
best of steps that the Government might
be thinking of I think the people are
groamng under the burden of this price
nse and the development process has
been brought to a reversal

I would conclude with the request that
the Government be on the watch so far
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as the economic management 1s con-
cerned It could explain perhaps persua-
sively, the consequences of its inhen-
tance. But, beyond that, we will be
looking for action, we will be looking for
results, and 1t should come out soon and
better be effective Otherwise, the coun-
try had known that Governments are
pumshed, and pumsshed regardless of
pohtical persuasions when the final day of
reckomng comes, and I only hope that
thus will be a source of caution for this
Government Thank you very much

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
Shn Anant Ram Jaiswal

st vt Taw filg () swae
R, Tt % = @ R o I =
g K ™R T W 9= v ¥ AR @
W W AN el g ok wi ¥ I weh )
(Taau™)

SHRI JAGESH DESAI Mr Vice-
Chairman, Sir, I would not like to speak
n this debate What contribution can we
make?

ot vzt fim: e o AR 9w
Tt Tl o=t B o} D T 9w F R
A7 arch ¥ 798 v worw 2 B 2w X o=
oz | worwd o e Nw § ) (w——e)

SHRI JAGESH DESAI More time
should be given  (Interruptions) We
want more time on this  (Interruptions)
We want more time on the subject That
1s what I demand from the House We
should sit late but there should be any
quarrel

. (Interruptions)

SHRIMATI JAYANTHI NATARA-
JAN (Tamilnadu) I am supporting them
It 15 a good Government, better than
V.P Singh’s 1in every way

(Interruptions)

SHRI JAGESH DESAI What 1s this?

(Interruptions) You should appreci-
ate the problem before the whole
country

THE VICE-CHAIRMAN (SHRI
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BHASKAR ANNAJI MASODKAR)
Yes, Mr Jaiswal

SHRI V NARAYANASAMY S,
kindly see the concern of the House and
extend the time

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
Please (Interruptions)

SHRI V NARAYANASAMY This 1s
the highest forum where Members can
ventilate their gnevances about the price
nse Therefore, I request you to allow
some more time (Interruptions) Price
nse may not affect him but 1t affects the
man 1n the street, the people who are
hving in the bustees

THE  VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
Now please don’t take the time of the
Members Please sit down

SHIRI JAGESH DESAI We are pre-
pared to sit late

st = T ImEE® (SR RW)
A AR, HE A & 9 F wewd
IR Ry & foe ada R o ok adnm
wWER P ot 3k Feder sEem & W
fAzT ¢ R

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR) 1
would also request you to be bnef

SHRI ANANT RAM JAISWAL Yes,
I will be bnef and will not repeat any-
thing that has been said here

T dfefeay § R ISR R B IR F
o oAt M R N
e, TR ok mEmE #® aFER
I F Ty 99 @ G T off, i a8 T
T o TR e R oed ¥ awedl sk
S ¥ IR B A A AR A 3K
iR & frm 3R areh hfe e T
T Tga AN TR R G T R
R T 3 e w d@ o fE ad weiar
F R W W AR A W iR #49)
3 W A 5 R 2w W iR @ T
A WA W R I AR A
e % ¥, o fow % ¥, W it ¥
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DR YELAMANCHILTI SIVAJ
(Andhra Pradesh) Mr Vice-Chairman,
Sir, in the recent years almost all the
prices are nsing. It 1s due to the reasons
which are beyond the control of the
Government hke the Gulf crisis and yet
to some extent 1t 1s the making of the
successive Governments whether 1t 1s the
present Government or the earher
Government The Governments are hiving
beyond their means That 1s how 1t 1s
expected that the current financial year
may end up with a huge defiat of Rs
14,000 crores If anybody 1n this country
resorts to pninting fake notes he or she s
hable to be punished with imprnisonment
But almost all the Finance Mimsters
whether 1t was Mr S B Chavan or Mr
Yashwant Sinha or any other Finance
Munsster they also deserve under the law
to be impnsoned because they are resort-
g for a huge deficit financing and im-
posing extra shifts in the Nasik press to
print more and more notes

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
Mr Chavan is not listening to you . (In-
terruptions) He 1s refernng to you.

DR YELAMANCHILI SIVAII My
reference 1s that if anybody, resorts to
pnnting fake notes he or she 1s hable to
be impnisoned under the law

Under the same pretext, successive
Finance  Mimisters, whether 1t s
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SB Chavan or Yashwant Sinha or
Madhu  Dandavate or  somebody
else (Interruption).

SHRI SB CHAVAN. Oh! In ths
respect

AN HON MEMBER He 1s saying
you have pninted notes, fake notes Not
for yourself, but for the country

DR YELAMANCHILI SIVAJl They
are also, under the law, hable to be
behind bars for resorting to additonal and
extra shifts in the Nasik Press for printing
more and more currency notes So, this
financial year 1s supposed to end up with
Rs 14,000 crores of deficit and I am sure
you are going to resort to printing more
and more notes

As far as the balance of payments
position 1s concerned, there 1s a negative
balance and the deficit in the balance of
payments may be Rs 9000 crores And
mdirect taxes which percolate to the low-
er level, to the common man, are to the
tune of 30 per cent of the sale price in
the market When the country attamned
freedom 1n 1947, indirect taxes were
much less compared to the present posi-
tion But unfortunately, we are resorting
to go for indirect taxes more and more
Naturally, the common man 1s hit So
mdirect taxes should be reduced

As 1f 1t does not suffice, the Govern-
ment 1s resorting, day i and day out to
enhancement of admunistered prnces,
whether 1t 1s steel or 1ssue price of rice or
issue price of wheat, cement or electn-
cty Whatever 1t 1s, the admimstered
price 1s getting hiked very often

It 1s reported the debts, both mternal
and external, are enhanced It is reported
that we come next to Mexico and Brazil
in having such huge external debts On
the other hand, 1t 1s reported that out of
18 bilhon dollars of external ad, 11
bithon dollars are left unutihsed for the
last so many years Mr Chavan as Fi-
nance Minister also menttoned about the
non-utilisation of external aid

It 1s also reported that the quantum of
black money 1n this country 1s to the tune
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of one lakh crores of rupees and the
Government should do 1ts best to see that
black money 1s unearthed by vanous
measures

A lot more has to be done about
subsidies. By subsidies I mean food sub-
sidy, fertihser subsidy and cash compen-
satory support to encourage exports As
far as food subsidy 1s concerned, it 1s
meant only to pamper the urban people
and 1t does not percolate to the rural
areas except n a few places hke Andhra
Pradesh. Throughout the country, the
food subsidy 1s concentrated only n ur-
ban areas And m the Bhanu Pratap
Commuttee report also 1t was mentioned
that the white elephant known as the
Food Corporation of India may be wound
up lock, stock and barrel and i1t can be
replaced by a system of giving foodstuffs
to the needy people so that a lot of
money can be saved without incurring
any loss on the Food Corporation of
Incha.

The second aspect 1s the fertiliser sub-
sidy. And people say that the fertihiser
subsidy 1s intended for the welfare of the
farming commumty But i practice, 1t 1s
not so It 1s intended only to encourage
the mefficiency of the fertihiser industry
i this country In spite of the fertiiser
subsidy, the farming commumty n this
country 1s compelled to pay five times
more than its counterpart in Japan and
three ttmes more than its counterpart in
Pakistan and Bangjladesh, mn terms of
wheat or gramns, to get the same quantity
of fertihser.

As far as the cash compensatory support
to agricultural produce 1S coucerned,
when the agncultural produce 1s exported
to other countnes, whether 1t 1s tobacco
or tea or coffee or spices ..or other
things, as far as the agncultural produce
15 concerned, when all the agncultural
produce reach the muddleman, the cash
compensatory support 1s announced every
year and 1t is only to benefit the middle
class but not the growers, If the Govern-
ment 15 serious enough to help the grow-
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ers, they should make 1t a pont that the
CCS 1s announced weli in advance to
opening of the auction and other things
of the agnicultural produce

As far as excise refunds are concerned,
the hon Mister raised the same 1ssue
when he was a Member of thus House

THE MINISTER OF FINANCE
(SHRI YASHWANT SINHA) I am still
a Member of this House

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
He continues to be

DR YELAMANCHILI SIVAJI As
far as excise refunds are concerned, you
should see that the law may be so
amended that whenever a question arises
to refund the amount

Once 1t 1s collected from the consum-
er and 1t 1s there with the producers and
the manufacturers and the point anses to
refund the amount and there 1s no way
out to percolate the same to the consum-
ers, the law may be amended so that 1t
can go direct to the Government coffers
mnstead of refunding the same to the
manufacturers or the producers.

As far as the public sector 1s con-
cerned, this public sector also should
have a responsibility towards the nation
and the Government should see it the
public sector also yields some respns. We
are witnessing m wron and steel tactornes
1n Prague where 40,000 people are work-
ing, they produce 1 mulhion tonnes of
steel per annum whereas 1n India, two
lakh people are working 1n six umts of
SAIL and yet they produce only 6 million
tonnes of steel

Under these circumstances, you look
mto the gomngs on n the public sector
units and see that they produce some-
thing for the welfare of the nation as a
whole

As far as banks are concerned, there
are some sick units 1n the banks About
more than Rs 20,000 crores of the bank
advances are locked up 1n the sick umts
and the same sick units, change their
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names and they register another company
and go for loan to some other national-
1sed bank Once these sick units lock up
the loans, it should be made mandatory
that those umts should be blackhsted
They should not be allowed to enjoy the
rehef or the loaming facility from other
banks. Chavan Saheb mentioned about
the agncultural loan scheme He said that
not many were mvolved mn 1t I would
like to hear from him as to what 1s the
thinking of the Congress party as far as
the implementation of the scheme in
concerned Do they wish to implement
the scheme or not? If so, some of the
Congress ruled States are not serious to
implement the scheme like Andhra Prad-
esh (Interruptions). The Finance Minis-
ter handed over the charge to Mr Cha-
van and went out., So I would like to
elicit the opinion of the Congress party 1n
regard to the mmplementation of the ag-
nicultural loan and relief scheme as far as
the cooperative sector 1s concerned 1n the
Congress-ruled states Thank you

SHRI S B CHAVAN. Sir, may I just
clanfy one pomnt? My esteemed frniend,
Mr N.KX P Salve, in the context of the
financial emergency, which was reported
mm one of the papers, seems to have said
something, which mn fact does not exactly
reflect the policy of the Congress party
That might be his personal view But I
would like to bring this on record that
this 1s not the policy which the Congress
has adop nd that 1s why, nobody
should have any misapprehension on that
account

[The Vice-Chairman, Prof. Chandresh P.
Thakur, in the Chair]

SHRI TINDIVANAM G VENKAT-
RAMAN (Tamil Nadu) Mr Vice-Charr-
man, Sir, I have been listening to the
speeches of. the hon Members I am
remunded of an old saymng “Indras may
have changes, but not Indram ” In the
same way Governments may change but
the position of price-nse always remains
the same Right from 1947 onwards if
you take up the position, one cannot
blame others and there is no pomnt in
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criticising one and another That 1s what I
can logically conclude

Having said that, let me now narrate
the number of developments that had
taken place 1n the beginning of the finan-
aal year 1990-91 which have contributed
to nise m prices

(1) The Central Budget for 1990-91
mmposed a massive increase of Rs
1,790 crores in the tax burden

(2) The Raiway Budget for 1990-91
proposed an additional yield of Rs
847 crores from the increase 1n
fares and freights

(3) Increase n the procurement/sup-
port price of agncultural com-
modities for 1990-91

(4) Gulif surcharge of 25 per cent on all
petroleum products except domestic
LPG

(5) Increase n customs and excise
duties announced on 17th De-
cember, 1990 to mop up Rs 1,340
crores The mcdence of pre-
budget tax is likely to fall on
industnies hke cement, steel, tea
coffee, alumimum and cigarettes

Besides all these developments, the
foreign exchange crunch has already tied
the Government’s hand and the import
option 1s being used very sparingly This
too has fuelled a price rise since the trade
has got the signal that the Government
may not go for masstve imports to meet
the shortage of essential commodities On
the whole, there 1s a strong speculation
tendency among the traders which has
kept the pressure on prices

According to the Federation of Indian
Chambers of Commerce and Industry, to
maintain the price level at a manageable
level 1n the long run, money supply
expansion should be restrnicted to 12 per
cent per annum and the budgetary deficit
must be brought down to well under 2
per cent of GNP

And the major factor causing pressure
on the prices 15 Increage-an money supply
over and above ithe increase 1n products
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The compound rate of growth of produc-
tion was only 4.9 per cent a year and the
resultant rate of inflation was 8 9 per cent
a year.

The price rise up to a certamn level, say
5 per cent, 1s manageable It maintains
that stability in the supply side 1s a pre-
condition for maintaining a stable price in
the long run

To maintain the price level, the safe
way Is to increase the agncultural output,
through ntrodudtion of biotechnology
and genetic engineening Particular atten-
tion should be given to the production of

ses and oil-seeds which always falls
shor®™ of demand Equally important
would be improving the productivity of
the industnial sector All countries which
sought to hnk wages to cost of hving
were unable to control prices and, there-
fore, wages should be hnked to produc-
tivity

Increase 1n prices of administered com-
modities like coal, steel etc, also had a
tremendous spread effect In the past two
years administered prices of steef, al-
munum and coal were raised penodically
which contributed to higher inflation.

A major tactor which has spiralled the
price hine with regard to wheat, barley,
etc was the enhancement of procurement
minimum support prices. For instance,
the procurement price of wheat to be
marketed 1n 1990-91 has been raised to
Rs 215 a quintal from Rs 183 a quintal
Similarly the mimmum support price of
barley has been increased to Rs 180 a
quintal from Rs 145 a quintal

The prices of pulses were under
pressure mainly because of the imbalance
between demand and supply The m-
crease 1n production has not kept pace
with the nse 1 population The popoula-
tion has been nsing at over 2% a year
while the production of pulses went up
only marginally from 13 36 milhon tonnes
in 1985-86 to 13 7 mullion tonnes 1n 1988-
89
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THE VICE-CHAIRMAN" (SHRI
CHANDRESH P THAKUR) These
facts and figures are on record You
come to youn suggestions

SHRI TINDIVANAM G VENKAT-
RAMAN Please let me speak I am the
only Member speaking on behalf of my
party

THE VICE-CHAIRMAN (SHRI
CHANDRESH P THAKUR) I am only
saymg that the facts and figures are on
record, you make your suggestions now.

SHRI TINDIVANAM G VENKAT-
RAMAN The price of edible oils rose mn
the current financial year partly because
of decline m theirr production to 46
milhon tonnes in 1989-90 from 5 05 mul-
Lion tonnes in the previous year Edible
o1l was imported and supplied to vanas-
patt manufacturing umts at a higher
price

The cause for the nse i the price of
cement was largely the substantial n-
crease in demand on one hand and shor-
tage of wagons to move cement from the
factory to the market place on the other

A measure of price stability 1s essential
for sustaining the momentum of growth
and ensuring equitable distmbution of the
benefits Inflation huits the poor since
their incomes are not indexed to prices
In combating inflation the scope for man-
oeuvnbility 18 hmited on the supply side
by reduced stocks of food and foreign
exchange reserves Clearly the resolution
of mflationary pressures m the short-run
and laying the basis for sustained, equit-
able and non-inflationary economic de-
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velopment m the course of the Eighth
Plan penod should be. kept m wiew
(ime-bell nngs) With these words 1 con-
clude
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(DR. G. VIJAYA MOHAN REDDY: 1n
the Chair]
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
Shr1 David Ledger. Today is your Barth-
day The House congratulates you We
all join 1n congratulating you

SHRI DAVID LEDGER (Assam)
Thank you, Sir

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKARY)
We would like to hear you in short

SHRI DAVID LEDGER You will
hear me in short, Sir

Mr Vice-Chairman, Sir, we have been
discussing this price nse 1ssue practically
mn every session of the House and this
subject keeps on coming back to us
because 1t 1s one of the major issues
before the nation today. It 1s, therefore,
necessary, Sir, that when we discuss the
price situation in the country, we rise
above petty party politics and try to give
a correct and dispassionate analysis of the
subject and try to offer constructive sug-
gestions to the Government

Sir, the poorer sections of the society
in the rural as well as 1n the urban areas
are hit hard by the nse 1in the price of
essential commodities of all kinds

We are told that the inflaton had
reached an all time high of 11 9 per cent
We are also told that this rate of inflation
for the first time has reached the double
digit The new Government has been all
along claiming that 1t has accorded—or 1s
according—highest priority in checking
the rising trend m prices but the common
man 1s yet to feel the impact of it The
prices of items of dailly use have con-
tinued to sore sky high duning the last
two months Sugar used to cost Rs 9 50
per kilo, today it 1s costing Rs 11 per
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kilo. The price of all kinds of pulses has
gone up Mustard o1l today costs Rs. 45
per htre in the market of Dellhi. We have
been told that there 1s shortage of edible
oil to the extent of 10 lakh tonnes and to
replenish this shortage, the Government
1s importing edible oif And while the
Government mmports edible o1, precious
foreign exchange goes out of the country
The Commerce Mimster has, 1n a recent
interview, said that foreign exchange re-
serve position in the country mught be
precanious, and that the foreign exchange
reserve has gone down'to 20 days worth
of imports If this 1s the correct situation,
then 1t 1s really alarming The price of
cement after decontral of cement, has
gone up to approximately Rs 110 per
bag. The price of cloth has gone up. The
price of onion, my colleague, Mr Bhan-
dare, mentioned, 1s between Rs. 20-22

r kilo 1n the markets of Bombay Hon.
Member, Chavanp also referred to 1t It
is not only the price of onion, it 1s the
price of practically all vegetables which
has gone up, mcluding garlic And the
surpnsing part 1s that this 1s the harvest-
ing season where the common man ex-
pects the prices of items to come down
And this has been a bumber crop season
In spite of all this, the prices have been
going up and the Government 1s looking
at it as a silent spectator

What 1s the general impression? The
general mnpression 1s that this 1s a weak
Government, that 1t 1s an unstable
Government, that 1t 1s going to be pulled
down any moment, and the business com-
munity 1s taking advantage of this. So my
request to the Government would be to
cispel this kind of impression The
Government should get down to business
We do understand the constraint in which
the Government 1s functioning; but I
would also hke to add that the Govern-
ment cannot afford to fiddle while the
country burns, while the common man
continues to suffer The Government
must take stern measures against the
black-marketeers and hoarders who cre-
ate artificial scarcity We all understand,

381RS—9 -

[10 JAN 19911}

Discussion 130

and we know that prices do not necessan-
ly go up due to low production Most of
the time, prnice-nse occurs because of
hoarding by traders So unless the
Government comes down heavily on
these unscrupulous traders and checks
hoarding, I am afraid it will never be able
to control pnces of essential com-
modities

I want to refer to another point to
which a reference has been made already
by several hon. Members, and that is
about the public distrubution system The
system needs to be strengthened in the
real sense of the term, and 1t 1s necessary
to arrange distribution of essential com-
modites at reasonable pnices for the be-
nefit of the common man. Very often we
see that the items instead of finding their
way to the consumer, find therr way to
black-marketeers So, to make this sys-
tem of public distnbution more meaning-
ful, this malpractice has to be checked. 1
remember several hon. Members insisting
on the necessity of reserving and control-
hng 14 essential items Hon Member,
Mr Sen, referred to these items, like
nce, wheat, edible oil, pulses, salt, sugar,
cloth, baby food, medicines, cement,
kerosene, etc

Therefore, I would request the
Government to give a very serious con-
sideration to this matter and see that
these essential itmes are reserved, and
their prices controlled, for the benefit of
the common man

Another 1ssue which keeps on coming
back 1s the problem of black money. It
has become the biggest menace to the
economy of the country and 1t 1s one of
the major causes of inflation Sir, the
other day I was gomng through an inter-
view given by the new Finance Mimster
He has assured the country that wasteful
and unproductive expenditure would be
pruned and 1t would be reduced to the
tune of Rs 1,800 crores by the end of the
financial year I welcome this assurance
of the hem” Finance Mimster and we
hope to see the results
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1 would also hke to refer to another
statement made by the Finance Mimster
m the mteriew He said that the
Government 1s contemplating certain
measures for revenue collection 1n a very
big way In this connection, I would say
that if the Government 1s really serious
about revenue collection, the tax laws
have to be strictly enforced Unless the
tax laws are strictly enforce and the tax
dodgers are brought to book, 1t will not
be possible for the Government—this
Government o1 any other Government,
for that matter— to collect revenue mn a
big way

My last point 1s in regard to the pubhc
sector undertakings A httle while ago,
one hon Member was mentioning this
We have seen that these giant public
sector undertakings, whether the Central
units or the State umts, are incurring
huge losses and they are perenmially in
the red Be 1t the State Electricity
Boards, or, be 1t the Road Transport
Corporations, we always see them 1n the
red What the Government earns from
the other sectors 1s ploughed back to
maintamn and sustain these sick and un-
productive publhic sector undertakings
Therefore, unless the Government takes
a serious views and reviews the working
of these PSUS , I am afraid, the situation
will not change Leave alone controlling
the prnces, the economy of the country,
the economic position of the country,
would never improve

With these observations, I conclude
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PROF SOURENDRA BHATTA-
CHARIJEE. Mr Vice-Chairman, Sir, the
earher speaker, Shnmati Veena Verma,
rather told us that perhaps in every
session we have been discussing this price
situation and with every discussion prices
are mounting up I am reminded of a
historical mncident 1in the 18th century.
When Poland was being partitioned by
Russia and Austnia between them, it was
said that the Austrian queen, Mana
Theresa, wept over Poland, and the more
she wept the more she took away in the

partition.

Now, 1n this case, perhaps, that 1s what
has been happenming. During this session I
put a question — not for the first time,
such questions were put on earher occa-
sions also — whether mn consideration of
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the high prices the Government of India
would consider to supply 14 essential
commodities as enumerated earher by
Mr Dawvid Ledger, to people in general
at a uniform price all over the country
and within the reach of the common man
and at a subsidised rate to the people
below the poverty-lne The answer was
also what I have been receiving dunng all
this period, nothing new, “these are the
things which are being given through the
public distnbution system and that efforts
are being made to extend 1it, thus and
that ” Even yesterday I saw a statement
by Rao Birendra Singhp that the PDS has
to be strengthened. But the difficulty is
that on the question of strengthening the
PDS the 1deas are not the same.

I know what I have said would require
a lot of money But 1t 1s the responsibility
of the Government, what 1s expressed by
a slogan, ‘W, =& wE Q' | -T9W,
THA B9 S, A A0, FS @ afe)

What happens to that? What has the
Government done so far, whichever the
Government, whether 1t was the Con-
gress Government or the Janata Party
Government or the Janata Dal Govern-
ment or now the Janata Dal (S) Govern-
ment? What has been done 1n the mat-
ter? That 1s the speafic question

I won’t enter into the anatomy of
inflation and price-nse There have been
better dissectors But People’s urge 1s
that the Government must undertake the
responsibility for the supply of the essen-
tial commodities to them through the
public distnnbution system Now the fact
is that the public distnbution system
operates only in a few States, and the
way the pnices are administered, the wdy
the articles are supplied and the way the
pnices are exacted for the articles sup-
pled make a mockery of the public
distnbution system and 1n many cases
give nise to the idea that 1t 1s the inten-
tion of the Government to do away with
the public distnibution system.

The other day the hon Finance Mimis-
ter in this House was finding fault with
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the previous Government that at the time
of the budget they did not opt for the
IMF loan He has the courage of his
conviction. He openly advocated that the
_ IMF loan should have been taken The
Commerce Minster who offers peaches
to be exported, give the additional infor-
mation to the press that a pact for a loan
1s under negotiation though that was not
for hum to tell The question 1s that we
know what the IMF loan results in On
account of the IMF loan, 20 per cent of
the Government expenditure has to be
gone into.

Any expenditure cut cannot touch
these things If 2,000 million dollars more
are taken from the IMF and if a further
amount 1s taken for structural adjust-
ments, we can only shudder at the rate of
interest on 1t Some of us had suggested
earhier that the rate of inflation would
nse to three digits. The Fmance Minister
had assured us that 1t would not, now this
rate has risen from 11 to 100,

It is an increase of 89 points Of
course, 1ts adverse effects may not
materiahse dunng s time, but whether
1t is a minonty Government or a weak
Government or a Government which 1s
formed by those who violated the peop-
le’s mandate, a Government is a Govern-
ment. When we raise an 1ssue, we raise it
to the Government, whether it 15 a
munonty Government or a majority
Government. If the Government really
functions as & Government, they will
have to undertake this responsibility, This
responsibility was not undertaken by the
Congress Government with  brutal,
thumping and overwhelming majority

Now, speaker after speaker from the
Congress side has tried to put all the
blame on the 11-month-old Government
This Government has been functiomng

» for some time. Let us take a decision that

they would grapple with the price situa-
tion and inflation and through the dis-
tnbution system they will try to ensure
that the people 1n general will receive the
essential items of consumption at a price
which is uniform all over the country and
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which 1s within the reach of those living
below or at the poverty line

SHRI JAGESH DESAI I would like
to say that the situation on the pnice front
and also on the economic front appears
to be 1n total chaos The wholesale price
mdex had gone up by 11 9 per cent on
27th December last year Unfortunately,
the consumers’ price index after many
years 1s now more than the whole-sale
price index That hurts the consumers
As regards the pnce rise, 1t is 11 9 per
cent. It 1s not this index which hurts the
people. But only 1n one week ended 4th
January, the price nse of foodgrains was
one per cent That means the yearly
mflation as regards foodgrains, which 1s
required by the common man, has gone
up by 52 per cent Last time, when I took
part 1n the discussion on price nse, I had
warned that the price nse would be up to
25 per cent Those who are now sitting
on that side, who were supporting the
ruling party, laughed at me Now, the
situation 1s very bad Sir, this year there
1s going to be a bumper crop The food
crop 1s estimated to be at 180 mullion
tonnes Sugar production has gone up to
108 lakh tonnes,

In spite of that the prices of sugar,
edible o1l and foodgramns are gomng up I
can understand in the case of edible oils
because the production was somewhat
less thuis year But what about the food-
gramns? On top of that we have Dewt
Lalji, Mimster for Agriculture who said
that we are going to increase the support
prices twice in a year What 1s the
necessity for him to speak at this time?
You take action’ but do not make a
statement publicly. This itself has again
given an impetus to further nse in the
price of foodgrams This kind of
statement from a responsible Mmster
should be stopped because the price nse
is a very sensitive 1ssue If we speak
something, then, the pnices will go up
This will give an advantage to the
hoarders to hoard, Last time also when
Mr. Mirdha was the Civil Supphes
Mnister he said that the edible o1l quota
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will be increased for two months and 1
had drawn the attention of the then
Pnme Minmster, Mr V.P Singh on that
day in this House I told them “If this
kind of rephes are given, then, there will
be hoarding of the edible o1l axd prices
will go up ” It happened hke that So I
would lke the Mimsters of this
Government to be very careful about
their utterances regarding the 1ssues
which affect the price nise

Sir, we were told last time that the
coffers were empty, the foreign exchange
reserves had come down, and the budget
deficit was at the Ilghest level 1n
November, 1989 I would Iike to give
some figures to the Government I would
like to say that whatever they said was
completely against the facts In the
month of November, every year the
deficit 1s at the top and then the deficit
comes down because most of the taxes
are collected in the month of December
and March and most of the amount 1s
received 1n the month of March As
regards the direct taxes, that is the last
mnstalment to be paid i that month
Those whose income 1s higher have to
pay the difference in the last quarter and
the defiait goes down But what has
happened when Mr V P Singh was the
Pnnme Mumster? I will give some figures
regarding the deficit. In the year 1989-90,
in the month of December, the deficit
was to the tune of Rs 13,082 crores but
in the month of January 1t has gone up.
It always goes down in the month of
January but when they were ruling, the
deficit had gone up to Rs. 14,500 crores
and subsequently it came down to Rs
11,466 crores. From November, 1989 1t
came down only by Rs 2000 crores
What about the earher years? In the
canler years the deficit was brought down
in the month of November to the tune of
Rs. 4000 crores So the earher
Government did not care to reahse the
taxes which were due to the Government
I am surpnsed that for the first time
direct taxes collected this year are lower
than the earhier years and that 1s why I
asked Mr Yashwant Sinha to give us the
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figures of defiat as on November, 1990
but they have not given us the figures I
feel that the figures must be very high
because when you are not able to collect
even the direct taxes to the level of the
last year, then, naturally the defiat will
go up That 1s one of the reasons why the
prices have gone up I will give you some
figures on price nse because it hurts
everybody It hurts the common man It
hurts the people more whose income 1s
fixed and the people in the unorganised
labour They have no choice but to buy
at whatever price the commodities are
available but the quantity they purchase
will be less

And that will again cause starvation
What were the prices when the Rapv
Gandli Government left? The pnce of
‘Jowar’ was Rs 237/- per quintal And
on 9th November, when the VP Smngh
Government left, it was Rs 275/- ‘Bajyra’
which was Rs 275/- per quintal had gone
up to Rs 337/- And 1t 1s consumed by
the weakest sections of the public.
Stmularly, ‘tur dal’ It was Rs 825/ and 1t
has gone up to Rs 1600/- which means
an increase of 100 per cent What will
happen? What action have you taken
When VP Singh came to power, the
first thing he did was, to tell all the

*

1

officials of the Finance Ministry and the ¥

economuc affairs department that within
15 days we should bring down the prices
And this has happened 1 warn this
Government Your empty promuses will
not help the people. Prices are going up
even after you have come to power The
wholesale index has gone up from 10 9 to
119 That trend has to be reversed And
that can be reversed only if you take very
strong action At that time, in one of the
rephes, the Minister said that they had
made massive raids I do not remember
the number exactly I think it was 10,000

\

¥

9

or 15,000 And what was the quantity, %

amount, seized?” Only Rs 78 lakhs.
Whom are you raiing? Small
shopkeepers What are you going to get
from them”?” You have to raid the
wholesalers Unforunately, that
Government could not do 1t because that
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Government was supported by a party
which 15 1 turn supported by the
wholesalers But now you need not have
that kind of difficulty We are supporting
you and we want that you must raid the
wholesalers and see that whatever
hoarding 1s there 1s brought out But
unfortunately, the other day, your Civil
Supplies Mimster said that Kerosene
tankers required for the purpose the
public distnbution system had been
diverted for petrol bunks What action
have you taken? Who has sent them?
Was 1t on the account of Government?
How they were diverted to petrol bunks?
Make an inquiry about this, These things
have to be stopped Kerosene whch 1s
required to be distnbuted to the
- common man. through fair-price shops
must go there Also, the fair-pnice
shopkeepers lift the food items meant
for the public distnbution system on the
last day and as such the consumer will
not get them And those supphes are
diverted to black market What action
have you taken?” I know that the
Essential Commodities Act 1s bemg
administered by the State Government
But when you delay supples to the State
Governments or the supples go from
your godown only in the last week of
the month, then they cannot reach the
State Government godowns 1n time and
cannot reach the consumer Mr
Minister, please histen to me I was the
Minster for Civil supphes I know 1t
You should see that the State
Governments are given therr quota 1n
the first week of the month or in the
earher month so that it will be
distnbuted through the fair-price shops
Otherwise, 1t will serve no purpose

There 1s another thing I would like to
suggest and that 1s regarding remote
areas

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
Desaiji, two munutes more

SHRI JAGESH DESAI Then I will
not be able to do justice because 1t 1s
such an important subject I am giving
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some concrete suggestons which can
help the Government policy

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR).
How much time you want?

SHRI JAGESH DESAI Sir, I will
take ten minutes

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)- 1
can allow you five munutes

SHRI JAGESH DESAI When you
will nng the bell, I will fimsh When the
food supphes are sent to different areas
I the fair price shops, there must be
some kind of information to the people
that the supplies have come to the farr
price shops and that can be done as we
have done mm Maharashtra There, the
Panchayat informs that the supphes have
come As far as quantity 1s concerned,
you must say that this much quantity has
been sent so that people will know that
this much quantity has been sent and
when people will know about 1t, they
will get it Otherwise, again 1t will be
dwverted to the black market Sugar 1s
such an item Foodstuff 1s such an item

Secondly, what I have found, 1n some
areas, where the people eat maize, they
are not supphed maize For example,
Rajasthan, in Banswara area, you send
them wheat They do not consume
wheat They want maize there and that
whole wheat which has been given to the
fair price shops 1s diverterd to others
and 1t goes n the black market So I
would request the Government that for
such areas where the tnbals are staying
and who are eating maize, you must
send maize and for that purpose, you
must procure maize and send 1t to themr
so that they can consume 1t Otherwise
the whole supphes will go to the black
market

As regards the pnice nise, I told you, I
am very unhappy I also go sometimes
to buy these things and I feel that I
cannot buy them Edible ol has gone up
and 1t 1s seling at 40 rupees a kilo
Bumper crops are there. Why the prices
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are gomg up?” I am not able to
understand Similarly, foodgramns You
have not increased the procurement price
by 50 per cent But the retail prices have
gone up more than 60 to 70 per cent and
as such, you must have some policy I
feel, a time has come when the
Government has to take a very very
strong attitude You have to fix the
margin of profit and not prices, on those
goods which are required by the people
for mass consumption, for that you must
deaide, at wholesale level, this will be the
margin, at retail level, this will be the
margin and if that is done, then this kind
of hoarding and profiteering will stop
But for that you require a good
machinery and I am sure that this
Government will look into that aspect

As far as foreign exchange 1s
concerned, 1t 1s a very very sorry state of
affairs On December 7th, the foreign
exchange reserves had dwindled to Rs
2,700 /- crores I do not know as to what
1s the position today. It was the position
one month back Probably, 1t may be
mnus or it may be not even more than
Rs. 1,000 crores How are you going to
tackle 1t? You want edible oils to be
imported How are you going to do that?
I would hke that this Government should
give some action plan by which they are
gomng to augment the foreign exchange
reserves so that you can buy those goods

The last point 1s regarding the money
supply See, I am not afraid of having
more supplhies of money provided to that
extent, the goods are manufactured But
unfortunately what has happened? Only
money supply 1s going up 1n a very big
way but the goods supply 1s not going up
accordingly Sir, I will give the figures I
am talking about M-3 The money supply
which was 2,30,311 on 1 12 89 has gone
up to 2,50,108 and M-1 which was 66,609
on 24 3 89 has gone up to 81,624, means
22.5 per cent nse and Mr VP Singh
every time said, the Rajpv Gandh
Government because of the money
supply to that extent, have ruided the
whole economy and that Government
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increased the money supply from 2 1 per
cent to 22 5 per cent

What action are you going to take?
How are going to restrict 1t? I would bke
to have some kind of thinking by the -4
Government on 1t By promising that you
are gomg to call the cement
manufacturers on the 11th of this month,
nothing 1s gomng to happen Last time
also 1t happened The prices would be
pegged down to the pnces which were
prevailing on Sth March, 1990, but that
was not done Again, price was' pegged
down to the month of May when 1t was
the highest Sir, I am very sorry to say
that sometimes we have also committed a
mustake and I still feel that cement should
not have been decontrolled and if 1t was
decontrolled, some of the quota should
have been kept for weaker sections, for
low-cost housing schemes and for
Government projects but that has not
been done So I would hke to agamn
request the Government to review 1ts
policy of cement decontrol At least some
cement quota should be kept with the
Government so that Government projects
should not suffer, low-cost housing
schemes should not suffer If these things
are done, then the people will get some
solace Sir, I still feel that during the last
two months though there are good
mtentions, by action the pnice has not
come down As I said earher, in one
week if the food prices are going up by
one per cent, then 1t 1s disastrous.

Another important thing I want to
pomnt out 1s this The nflation 1n food-
gramns 1s ten times the inflation m
manufactured goods Ten tumes' The
increase 1n the nflation of manufactured
goods 1s 0 1 per cent, but as regards the
foodgrains, 1t 1s one per cent This 1s to
be corrected And that can be done

provided you have to follow such policies §

by which you can keep the margin of
profit Farmers are not getting any profit
Farmers have already given therr
supphes But the hoarders hoard and
they make money at the cost of poor
consumers and this has to be stopped and
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that 15 why I suggest to the Government
that masstve raids should be conducted
Their 1income-tax dues must be
recavered. Madhu Dandavate had also
promused that they would recover the
black money They had also promused
that a scheme would be launched by
which this money. could be utilised for the
purpose of housing or some such
schemes One year has passed. Nothing
has happened Why are you not domg 1t?
What stops you? And we were also told
that they had to see the legal aspect,
administrative aspects Why did they
bning 1t mn the budget? They should have
made a study before they had brought 1t
m the budger They sad they were gomng
to do 1t But nothing has happened. I
hope this Government will also bning out
that black money which 1s being held n
hoarding If that money 1s not taken out,
hoarding will continue and there will be
price rise. Please do take action Prices
will not come down only by making
pronuses, but by taking concrete action

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR).
Shn Kamal Morarka

AN HON MEMBER- Is he nter-
vening on behalf of the Pnime Minister’s
office?

THE MINISTER OF STATE IN THE
PRIME MINISTERFS OFFICE (SHRI
KAMAL MORARKA) As a Member of
the Council of Ministers interveming on
behalf of the Government

Sir, thank you very much for giving me
this opportunity As we all know, price
nse 1s a subject which touches the
common man and as such, 1t 1s one of the
most 1mportant issues facing the country,
i many ways, much more important than
the wider 1ssues discussed in the press
and with which we are always exercised

THE  VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
Everyone 1s concerned All the parties
are concerned

SHRI KAMAL MORARKA Sir, I

' 381RS—10
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submut at the outset that very valid points
have been made by the hon. Members
ke Shr1 S B. Chavan who had been
Finance Minister, Shri NK P Salve who
was the Chairman of the Ninth Finance
Commussion, very interesting, very
knowledgeable points. At the outset, let
me analyse the price situation as I see it.
At the outset I would ke to say that
Mr Salve, I think, overreached himself
when he said that economic emergency
should be declared I wish he did not do
that

PROF CHANDRESH P. THAKUR'
The Vice-Chairman clanfied that it was
just a kind of figurative speech, he did
not mean it The Congress Pafty has not
given any advice to the Government on
those lmes He was only suggesting
vanous alternatives.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
He mentioned Article 360 and he was
reacting.

SHRI KAMAL MORARKA: 1 would
request the mmdulgence of Members and
they will find no fault with what I say. It
ss abundantly clear to everybody that the
smacroeconomic situation is difficult, the
balance of payments position 1s difficult,
the internal budget balancing 1s difficult,
for the last for two years. It 15 not a
pohtical matter as to which party 1s n
power This 15 a basic problem which_has
to be met The Ninth Fimance Commis-

-sion. which was headed by Mr Salve has

analysed the whole thing n great detal
and has given possible solutions So the
problem 1s well known The possible
solutions are also well known. My only
submussion 1s, as Mr Salve very nightly
said, our credit rating 1n the international
market should be protected I don’t think
by sounding so panicky we are gomng to
mprove the situattion My only
submussion to the Members 1s while we
should ruthlessly analyse the situation
and Members who are n opposition to
the Government must come out very
clearly asking the Government to act, m
the international arena we are all one and
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we should nos uo anything which spouls
the country’s standing as a whole. I
think on that there can be a consensus
and there can be no difficulty about 1t

In my opmon, pnice nse is a
combmation of two factors One 1s
demand and supply m particular
commodities and the second 15 liquidity 1n
the economy...

SHRI JAGESH DESAI If that was
the case, when there were bumper crops,
why are the prnices still gomg up?

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Please don’t mterrupt Let him speak

SHRI KAMAL MORARKA: The
second 15 hquidity in the economy My
friend, Prof Chandresh Thakur, came
and egged me, “Where are all those big
speeches you used to make when you
were on the other side?” So, the facts
remamn the same. Therefore, the other
factor 1s hquudity in the economy. As Shn
Jagesh Desai nghtly powmnted out, money
supply increased by 22% The Sukhomoy
Chakravarti Report, produced a few
years ago, after analysis, said that 14%
money supply 1s what our economy can
sustain. The previous Government also
tried to keep the money supply under
check. I do not want to cast aspersions
on the past Government Dandavaten
with all lis honest intentions was
overtaken by the Gulf cnisis and there
were other situations which were outside
his control...

SHRI JAGESH DESAI I have given
the figures as on 31st March 1990 and as
on 31st March 1989 At that time there
was no Guif cnisis

PROF. CHANDRESH P THAKUR
Gulf crisis cannot be taken as an excuse
for everything.

SHRI KAMAL MORARKA I am
making an attempt to analyse the
economy as it stands today
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1tHE  VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR).
You are just intervenng.

SHRI KAMAL MORARKA Yes, of
course But other Members are
wntervening in my ntervention

THE  VICE-CHAIRMAN (SHR1
BHASKAR ANNAJI MASODKAR) It
may be due to your personahty

SHRI KAMAL MORARKA. In
regard to commodities I was saying about
demand and supply I take an item,
edible ol Last year there was a shortage
of edible o1l And 1t 1s true, I am totally
with Mr. Jagesh Desat, that India has an
economy where even a small shortage
also reflects in a big manner because of
the hoarding that takes place I am one .
with im But at the same ttme if the -
shortages are large, then no amount of
this tactic can solve the problem We
have to act on both fronts We must
augment the supply, by mports, i
necessary, if there 1s no other remedy,
and by having dehoarding with stringent
action against people who have this
tendency of making profit out of the
country’s musery Both actions have to go
simuitaneously I can assure you — it 18
for the Mimster later to reply to these
pomnts — on ths point both the things
should be done simultaneously There are
other factors affecting the common man,
for example, omons Why should the
price of omons go up? You have no way
of importing ontons But because of your
transport bottlenecks problems anse It 1s
not stnctly the Gulf cnsis of the
petroleum prices There are a lot of other
problems There are regional pockets
where the prices shoot up because of
transport bottlenecks. The Government
must act

AN HON MEMBER What about
hoarding?

SHRI KAMAL MORARKA
Hoarding 1s there across the board and
nobody denies that So, on these items of
the common man, mmediately action by
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the respective State Governments and by
the Central Government should be taken
for dehoarding as well as for augmenting

supplies, wherever possible This 15 a
must

On the larger 1ssue, on the liquidity 1
the economy, Sir, the Long-Term Fiscal
Policy was announced in 1985 and we
made an analysis of that and we found
that the returns that were expected from
the public sector umts.-did not come
about and, therefore, there were gaps
Now, the Seventh Plan was the first Plan
where all the targets were fully met That

fact we cannot obhterated It has also |

oeen mentioned by the minth Finance
Compmussion The Seventh Plan was the
first Plan where all the targets were met

In fact, m key sectors, the targets were
overshot and now, the imbalances that
have taken place are because of the fact
that the revenues did not come about and
borrowmgs had to be resorted to and the
repayment -of borrowings had 'to be
phased out because the interest payment
has formed a sigmficant part of our
annuat Budget Now, ‘austenty’ 1s the
key word which the Pnnme Mimster has
given as soon as he assumed office So,
all efforts will be made 1n the Budget to
cut unnecessary expenditure There are
expenditures hke Defence expenditure,
subsidies and interest payments which, till
now, have been accepted Now, even on
subsidies, I do not know how much you
can cut But, certainly, there 1s a lot of
restructuring that can take place to
ensure that the subsidy reaches the
targeted groups because the Government
will be spending a lot of money on
subsidies, but the targeted groups may
not be getting them

Recently, there was a statement by the
Deputy Prime Mimster to the effect that
the food subsidy and the fertihzer subsidy
should be restructured in such a manner
that the farmers can get a Dbetter
advantage

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
Mr Morarka, the pont that Mr Jagesh
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Desar made 1s that rehef you want to give
to the cunsumer

SHRI KAMAL MORARKA. Sir, the
consumer can get immechate rehef only
after the prices come down in the key
items which touch him and that can be
done — here I totally agree with Mr.
Desai — by the short-term measure of
dehoarding and seeing that supply linés
are augmented.

One unfortunate deciston which the
previous Government took was this. They
sad that they could not afford to
augment the supply of edible oils because
of the foreign exchange constraints. Now,
I submit, that foreign exchange is 1n a
difficult situation, that balance of
payment 1s 1n a difficult situation. But the
Government also should consider one
thing because 1t 1s the common man who
1s involved lere After all, an item used
by the common man is edible ot Even if
the foreign exchange constramt. was,

ere, some methods should have been
found to see that we were able to
augment our supphes of edible oil in the
short term and to see that the next year’s
crop was better This is a sort of holding
operation I am afraid the price situation
n respect of edible ous cannot come
under control only by dehoarding
-operation The Finance Mimster 1s fully
seized of the matter With this one
decision of the previous Government I
did not agree It was unfortunate. They
were saymg: “No Under no conditions

{ would we mmport edible oils’s I do not

think that this Government  commtted
to any such dogmatic approach
Everything possible will be done to see
that the common man’s misery 18
teduced Nothing 1s ruled out.

Thank you very much, Sir, for allowing
me to make this bnief mtervention on
these two or three important ponts
Thank you

THE VICE-CHAIRMAN (Sl’-IRI
BHASKAR ANNAIJI MASODKAR)
Now, Mrs Kamla Sinha
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Now, Shn Han Singh 1 request the

Members to be very brief Otherwise, we
will not be able to complete the debate
though I have extended the time by one
hour
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR).

Shn Madhavsinh Solanki He 1s not here
Shn Pravat Kumar Samantaray

SHRI PRAVAT KUMAR
SAMANTARAY (Onssa) Mr Vice-
Chairman, Sir, 1t 1s an admitted reality
that prices have been raising beyond
reasonable levels under all the
Governments, whichever Party in power,
except duning the penod 1977-1980, when
the nise in prices was checked, to some
extent

I do not want to go into ine details by
referning to the Wholesale and Consumer
Price Indexes Suffice 1t to say that many
articles, specially, the essential
commodities, are not within the reach of
the common man We cannot blame the
producers and other workers who are
engaged 1n production of different’ goods,
for this situation The statistics show that
there has been graphic nise 1n productior
year after year The failure i1s i the
demand and supply management Ott.xer
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reasons are. The big investment i large-
scale industries taking loans from abroad,
large-scale mvestment in the production
of _Juxuriou§ goods and soanng
| population.

Sir, we do not have a rational public
distnbution  system The Central and
State Governments have different policies
mn this regard Added to this there are
the taxes of vanous kinds which have a
further, direct, impact on the prices The
producers are not getting proper prices
for therr products At the same time, at
the end pomt, the consumer has to pay
more, unreasonably more Why 1s 1t so?
Who 1s benefiing in between? The
middiemen are the real beneficianies and
they are becoming richer every day They
are the real beneficianies because of the
absence of a rational distnibution system
Of course, we have sufficient legislations,
enacted both by the Central and State

Governments, to punish the unscrupulous,

traders  These muddlemen, these
cnmnais, I would say, are helped, are
given protection, by our legal luminanes
who defend therr cause mn different
courts

As I said, the need of the hour is to
evolve a rational distibution policy so
that the interests of the consumers and
the producers are protected We should
ensure proper support prices for paddy,
wheat, sugarcane, cotton and oilseeds
growers and we should dispense with the
muddlemen, particularly, m relation to
essential commodities It will be better iIf
the Government takes over the
responsibility of distribution instead of
leaving 1t in the hands of these dealers
The Government should also ensure that
the subsidies reach the real beneficianes
and not the middlemen

The public sector undertakings, both at
the Central and State levels, are the
worst-managed bodies There 15 wasteful
expenditure and there s a lot of
plundening 1n these undertakings There
1s no check The hon Finance Miuster
should take a serious note of this and he
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should take steps to arrest this trend If it
1s required, the ernng executives should
be pumshed

In conclusion, I would request the
Government to come forward with a
clear-cut policy to protect the mterests of
the consumers, the general public, who
are suffering today Thank you

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
Shni Prakash Yashwant Ambedkar He 1s
not here Shn Shankar Dayal Singh He
1s not here Kuman Sayeeda Khatun
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THE VICE-CHAIRMAN  (SHRI
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SHRI T A MOHAMMED SAQHY

(Tamil Nadu) What had happened in 40
years had not happened in 11 months
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® T AWH | The Minster 1s waiting to
reply
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
Ram Awadheshp, please conclude
Otherwise, I will have to call the
Minister
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
You want to intervene”? You are entitled
to
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SRl @1 SEEE gon ok R Rl ¥
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W R TR TE wa a s ¥ Em
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AfF T few S| W ff 0 il w9 @R
5 folu oglE W WH| R IR © wd
2 19 T e & I e AR Y 3 ¥
ITF AR W FEA Y W am Wi

SHRI JAGESH DESAI Sir, I had
' ed two specfic questions from him
» wse Rao Birendra Singh has said that
ko «nene tankers are diverted to petrol
purips He himself has said this T would
hike to know what action you have taken
against them Secondly, you also said that
supplies for the ration shops are lifted on
the 115t day of the month and that 1s why
the .onsumers are not getting 1t What
action you have taken to deal with the
situstion”?

THE  VICE-CHAIRMAN  (SHRI
BH/.sKAR ANNAJI MASODKAR) If
you .ant to respond, all nght It is for
you to reply

it DT W (E): W, e Wem
{ A nrEr | 78 I T B G ) e
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A WA ¥ A TR & 0 7w wheia
A %, s % A wh o R e
I

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAIJI MASODKAR) It
18 for him to respond He was
intervemng

SHRI V NARAYANASAMY Su, he
is willing to respond

THE VICE-CHAIRMAN  (SHRI
BHASKAR ANNAJI MASODKAR}): 1
would request the Member to hsten to
the hon. Mimster It was merely his
intervention

SHRI JAGESH DESAI Sir, it 1s his
statement ¥ I@ W AW FS WA T

N e 9% AN vl §)

SHRI RAO BIRENDRA'SINGH: S,
he has mentioned two pomnts which 1
have taken up dunng my speech i the

other House. It was a general observation
with regard to the vanous malpractices
that have crept mto the Public
Distnbution System and how we want to
streamhne and strengthen the whole
system For that purpose, recently we
had also convened a meeting of the
Adwvisory Counal on Pubhic Distribution
System and most of the Mimsters from
thfe States, looking after Food and Civil
Supplies, were also present I have
mentioned as an example kerosene oil
We have already wntten to the States
that adulteration and diversion of
kerosene o1l can be stopped if the
stockists of kerosene o1l have no hinkage
with petrol pumps because this has been
noticed and most of the Members would
probably know this that while tankers are
supphed by the o1l compames and they
are diverted to the petrol pumps for
adulteration 1 have also sa:d that I have
information that the Mmstry of
Petroleum has taken a decision that
kerosene would be coloured so that
adulteration could be detected This is
one of the suggestions that we have given
to the States Similarly, we have felt that
ration depot-holders n collusion with the
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avil supphes officers draw thetr supplied
from the depots at the end of the month
The allocation 15 made the previoys
month and durning the first week of next
month they are supposed to draw thejr
supplies and distribute to the people Byt
the practice they observe for making
undue profits and for diverting the goods
that are meant for public distnbution s
they draw theirr monthly supphes at the
end of the month, on 29th or 30th of the
month, and the people are waiting till the
end of the month thinking that the
supplies fiave not reached them and they
will come to them only when they are
received by the holders And for the next
month they draw their supphes on the
first or s« ond So after receiving two
months’ supply, the holders distribuie
only one month’s supply and do away
with one month’s supply This is one of
the practices There are several other
things For that we have suggested to the
States that there should be stnict vigilance
exercised on ration depot-holders. They
shouid draw their supphes by the 10th of
every month, that are intended to be
distnnbuted before the 15th That should
be done There should also be wigilance
commuttees. The supphes by the depot-
holders should be received dunng day-
time and vigillance committees out of the
ration card-holders should be appointed
at the willage level and in mohallas and
they should sign the receipts of these
supphes 1n the register so that the people
know immediately as soon as supplies are
recerved that the rations have come for
the month and they can exercise
supervision over tue distribution Thege
are only a few of the things but there are
many other suggestions which we are
considering and we are conveying to the
States
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It 1s not a slogan, but it 1s a strategy.

SHRI TINDIVANAM G.
VENKATRAMAN: What 1s your
austenty, Sir?
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THE DEPUTY CHAIRMAN Please
sit down If anybody interrupts the
Mimster, It will not go on record I want
to be very firm about It Please do not
mterrupt him Let him finish
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think whatever difference of opinion we
may have, the Mimster must be congra-
tulated for his courage of conviction, the
zeal, the flair and absolute transparent
sincerity. I wish him all the best and I am
sure his Minstry will deliver the goods
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Now we will take up special mentions.
Shn Md. Salim.

SHRI VISHVIT P. SINGH: The
House 1s to adjourn at 6 o’clock.
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THE DEPUTY CHAIRMAN: Let us
have specral mentions and then adjourn
the House.

It 1s quarter to six. Let us finish ths.

SHRI  VISHVIIT P. SINGH
(Maharashtra) Special mentions
tomorrow, Madam

Fo TR UTURG: HEW, qeE @ amw o
e o @i

SHRI SURESH KALMADI
(Maharashtra) Madam, we¢ have gone
without lunch.
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SPECIAL  MENTIONS

Demand for Clearance of 500 MW
Thermal Power Project at Budge Budge at
Calcutta

SHRI MOHD SALIM (West Bengal)
Madam Deputy Chairman, the gap
between demand and supply of power
throughout the country s a widely
accepted fact The important reason
belind this gap ever mncreasing 1s our
failute to foresee the ever-increasing
demand for power and adopt sutable
projects 1n time with early clearance from
the appropriate authority and time-bound
implementation of the projects

In West Bengal the shortage of
electricity is one of the most pubhcized
1ssues whereas when 1t comes to the
question of solving the problem through
appropriate  projects to increase the
power gencration, the people of West
Bengal have scen gross discrimination
and dilly-dallying tactics on the part of
the Central Government and 1its different
agencies. Now it 15 an estabhished truth
that one of the major factors behind the
shortfall of power supply 1n West Bengal
is the refusal of timely clearance to the
power projects put forward by the Left
Front Government for the last 14 years.
It was only dunng the short tenure of the
National Front Government at the Centre
that some of the projects have seen the
hght of day, for example, the Bakreswar
Thermal Powgr Project

Madam today I rise to raise the de-
mand for the clearance of a 300 MW
thermal power project of the Calcutta



